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T 

CO RAM: 
Hon'ble Mr.Justice A.K..Basheer, Judicial Member 
Hon'ble Mr.K.George Joseph, Administrative Member 

I. 	0A29/2013 

1 . 	C.H. Mohammed Yasin 
S/o Kidavu Koya, 
Charnayath F-louse, Kiltan Island, 
Union Territory of I akshadweep-682 558 

2. 	T.P.Latheel 
S/o Atteka 
'I'hiruvathapura, Ki itan Island, 
Union Territory of Lakshadweep-682 558 

(By Advocate: Mr. Shabu Sreedbaran) 

Versus 

Union Territory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

The Director of Paichayath 
Union Territory of Lakshadweep 
Kavarathi Island-682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

Applicants 



4. 	The Executive Officer : 
Village (.[)weep) Panchayath 
Kiltan Isl.and Union Territory of Lakshadweep-682 558 

5 	The Principal 
Government Senior Secondary School 
K.i!tan Island 
UniOn Territory of Lakshadweep-682 558. 

(By Advocate: 	(Mr.S.Radhakrishnan (R1,2 & 5) 
(Mr.R.Ramdas (R3) 

. 

Respondents 

2. 	OA 67/201.3 

Seed i k oya. M. 
S/o Abbosala Koya 
Malayattiyoda, Kiltan Island 
Jnian Territory oLakshadweep-682 558. 

Vaiha.T. 
S/o, I.idavu Koma lam 
Theriakkal House, Kiltan Island 
Urion Territory of Lakshadweep-682 558. 

Abdulla A.P. 
S/o Khalid 
Alitiiapura, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Rai 	. . 
S./oth .. 
Puthjath&di1a I 11am, Kiltan Island 
Unon Triitory of L akshadweep-682 558 

Sa.yçd Müharnmed Koya C.H. 
SI. .:M U th u kØya 
Chriiayath House, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Rafeek Kha H.M. 
S/c Abdul Rehrnan 
Aliyar.H:ousé,. Kiltan Island 
IJhiorTerriory of Lakshadweep-682 558. 

(By Advocate MiShabuSreedharan) 

Versus 

Applicants 
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Unin TfritOry of Lakshadweep represented by 
the Adninistrator, Kavarathi Island-682 555 

Thei-rectorofPanchayath 
Uniop. Territory of Lakshadweep 
Kavárathi Island-682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

4. 	The Executive Officer 
Village (Dweep) Panchayath 
Kiltan Island 
Union Territory of Lakshadweep-682 558 

(By Advcàte: 	(Mr.S.Radhakrishnan (R1,2 & 4) 

3. 	OA 8712013 

Abdul Salarn P.P., age 43 
Sb Saidmuhammed 
P.uthiyapura,- Kiltan Island 
Lk shadwe ep. 

SidIhn,  age 33 
S461 S al'cli-nuharnmed 
Kicheiaj-Iouse, Kiltan Island 

alsfiadeep 

(By Advocate Mr Piatap Abraham Varghese) 

Versus  

The Administrator 
Lh:ion Territory of Lakshadweep 
Kava.rathi -682 555 

TiD.i.reqtor, Department of Science & Technology 
(sFd'ee,p Administration, 

avcath Island-682 555 

'U 

3. ,i v.iiOtal Officer 
Ofic of th Environment Warden 
Dejditrnent oFnvironment and Forest, 
K-iltañ, tslàn.d?  Jakshadweep-682 558 

4. 	The Chairperson, -Village (Dweep) Panchayath 
Kiltan Iland, Lakshadweep-682 558 

Respondents 

Applicants 

Respondents 



(By Advocate 	(Mi S Radhakrishnan (R1,2 & 3) 
	 S 

(Mr R Rarndas - R4) 

4. 	oAi13/2013. 

I 	Mthuko'aT.P. 
Sb Kidave 1-1aji 
Thu uvathapuia, Kiltan, Lakshadweep 

2 	Salh R.  
S/6 FbIahiiTl H.aj i 
Paodaia, Kiltan, Lakshadweep 

'aèOob P.K. 
S/al Sübair.A. 
Punnaldad, Kiltan, Lakshadweep. 

AliMohammed 
Sb Attaka, Al iyar, Kiltan, Lakshadweep. 

1unhikoya A.P. 
S/dSayed Muhammed P.K. 
A:rlcka1Pura, Kiltan, Lakshadweep.• 

bdüt14A. 
Sc Kdave  T P 
A1icor Kiltan, Lakshadweep 

7 	Muavvai 
S/a Shaik K K , Palliyachetta, Kiltan, Lakshadweep 

8 	Sathai CII 
S/oN4chhhe.dP. 
Chadpui a, Ihjtan, L akshadweep 

9 	IaheemP 
S/6 Mo1imied V, 
PNI&N . 44',AHfan, Lakshadweep. 

	

I 	I 
10. 	

-' 
 

S/O kunlii Haji, Pallithithiyoda, 
Kiltan, ILakshadweep 

(By Ad'octe Ms Daisy I Daniel) 

Versus 

Applicants 



S the Administrator 
Unio'nTerritory of Lakshadweep 
Ravarathi-682 555. 

2 	The Chairperson 
Village (Dweep) Panchayath 
Kilta-682 58. 

Th Eiipib'mént Officer 
Ka'äràth i Lkshadweep-6 82 555 

Director of Panchayath 
Department of Panchayath 
Kavarathi - 682 555 

The Executive Officer 
Village.(Dweep) Panchayat, Kiltan - 682 558 

1-10rt1cultural Assistant 
Vi'l]ae (Dweep) Panchayat, Kiltan-682 558 

(By Advocate: Mr.S.Radhakrishnan-R 1 ,3,4&5) 

5. 	O2621'3 	.. 

I. 	AsiduIlaK.C, 
i10 Youuff 

Knnichetta, Kiltan Island 
UT of Lakshdadweep-682 .558 

Kunhi.M. 
ya H 

Mar 	iil, (iltan Island 
'JTof Laksldlweep-682 558 

Naài;KH 
S/bMohammed 
Koiiialam, Kiltan Island 
UT,bakshdadwcep-682 558 

Saleéni P.P. 
8/0 Hamsa 	 . 
Pi.ithenpura,Kiltan Island 
UT of Lakshdadweep-682 558 

Raeek.P.P. 
8/0, Chan'd 
1,k 	. 	-: 
uratiipuraKiltan Island 

UT qi.shadweep-682 558 

Respondents 

- 	 - 
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6. 	KyrhK.P..:. 
Sb Pukoya 
Kaflámpally, Kiltan Island 
U T: o1Laksh4aiweep-682 558 

7 	Abdul Kasirn P Vi. 
Sb 1.4uneer 
PentàiiVe1i,Ki1tan Island 
UT.ofLakshdadweep-682 558. 

(By Advocate: Mr. Shabu Sreedharan) 

App! icants 

. 

Versus 

I. 	Uiiion Territory of Lakshadweep represented by 
t1 Administrator, Kavarathi Island-682 555 

2 	Tlie D.4'r6c'tor of Panchayath 
Union f'eiiitoiy of Lakshadweep 
Kavaiathi lsland-682 555 

The Chairperson 
Vi11ae (Dwee) Panchayath 
Kiltan Island, Union, Territory of Lakshadweep-682 558 

i'he Executive Officer 
\'illage (Dweep) Panchayath 
Kilt,an Island, Union Teriitory of Lakshadweep-682 558 

ihe Envirdniieht Warden 
'pf'Environrnent and Forest 

ZbhaI:Offlce, Kiltan Island 
Union Territory' of Lakshadweep-682 558. 

(By Advocate:. 	(Mr.S.Radhakrishnan (RI,2,4 & 5) 

OA 137/2013 , . 

I. 	Jalaludheed K.K. 
S/o Shaik Pooyalap 
Popvalap House,  Kiltan Island, 
il,

UT 61 fksIadvieep-682 558: 

-, 	 ' 0 	 •• 
2. 

S/O!l'alo" 
Island, 

O'I of Lakshadweep-682 558 

Respondents 
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•3 	
Ibathu1l:aT.K. 

• S/ Ah 	d 
Thnaka House, Kiltan Island, 
U1 of Lakshadweep-682 558 

ArneeraliA.P. 
Sb S.yed Mohammed 
Arakalapura House, Kiltan Island, 
UT QfLakshadweep-682 558. 

Ismail 
S/o Yusuf 
Tholiyoda House, Kiltan Island, 
UT of Lakshadweep-682 558. 

Sed.Mohammed Koya K.P. 
S/b Mohammed 
Kanjipura House, Kiltan Island, 
LIT of Uakshadweep-682 558. 

Kasinkoya C.H. 
S/o Muthukoya 
Ammipura 1-louse, K11an Island, 
UT of Lkshadweep-682 558. 	 : 	Applicants 

(By Adyoc: :Mr,ShabLi Sreedharan) 

Versus 

Union 1 elçltoiy of Lakshadweep represented by 
the Administator, Kavarathi lsland-682 555 

f'he IirectoipfPanchayath 
Union Territoty of Lakshadweep 
lithi Island-682 555 

3 	1 lie Chaiiperon 
Vii iage (Dweei3) Panchayath 
Jiltn J.snd,Wn ion Territory of Lakshadweep-682 558 

4 	The1ecut1VeOfficeI 
Vi1Iaë (j: Panchayath 
Kiltan Island, Union ferritory of Lakshadweep-682 558 

5. 	1 heAssistaitEngineer 
Electrical Sub Division 
Kiltan Island 
Uhoii Territory of Lakshadweep-682 558. 	 Respondents 
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2. 	Nararü;lla P.T., age 26 
S/o Kunh.i 
Palli:thithiyoda ;  House, Kiltan Island 
Lakshadweep. 

(By Advocate: Ms.Daisy I. Daniel) 

Applicants 

Versus 

The Administrator 
i4iion Territory of Lakshadweep 
Kavai'athi-682 555. 

2. 	.Tli.C1)airperson 
VilIae (Dweep) Panchayath 
Ki1tan-682 558 

I 	 I 

3 	I)irector 	Panc of 	hayat 
Department of Panchayath 
Ka\arathi-682 558. 

(By Advocate: Mr.S.Ràdhakrishnan (R1& 3) 

8. 	O.ANo. 212/20.13 

P.P. Havvahi, W/o. Abdul Salam 
Labourer, Agricultural Department, 

s!and, Rsiding at Pallipuram House, 
Uniciti Ter ritbr of Lakshadweep, 
Aàj1s1árd.1 

(By Advocate: Mr. I(j".Jaju Babu) 

Versus 

The Director of Agriculture 
Union Territory of Lakshadweep 
Kavarani Island - 682 555. 

Respondents 

Applicant 
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Thë.Adrninistrator• 
Union TrritOrS' of Lakshadweep• 
Ka: aratti I!nd - 682 555. 

(By Advocate MnS Radhakrishnan) 

9 	0 A 266/2013 

I. 	SabirAli.  

Kuriyathiyoçth House, 
Kiltan Island. 

2, 	C.P. Firoz 
Chemmanarn Palli House 
Kalpeni Island. 

K.P.. Cheriyakpya 
Karuppathapura House, 
Kalpeni Island. 

kIC. affèi 
Palckippr',Huse 

i1peni Tslnd. 

'Habsa. : A 
Alikoire House 
Ki Itan Island. 

A.P. Naserna 
Aynapura' House, 
Karat!j Island. 

(By Ad'ocatc 'Mr1K B Gangesh) 

ersus 

fh'Adrninitrtor, 
dninistr'atioi of the Union Territory 

bfLakshadweep, Kavarathi —682 555. 
The biréto (Services) 
Adrninisfratio'ii of the Union Territory 
of Lakshadwp (Secretariat), 
Kavaratt-6gZ 555. 

b epartrnritEnvironrnent of Foests 

~

Jj
y of Lakshadweep, 

l<äv4- 2 555. 

Respon dents 

Applicants 

Respondents 
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(By Advcate: Mr. S. Radha!ishnan) 

10 	OANo 268/2013 

M Noorul Ameen 
Sb KC Sayed Mohammed 
Mulayam House, Agatti Island 
Union:Teititöry, Lakshadweep. 

2. 	B.M. Mansoor. 
Sb. Late A.0 Mohammed Jalaluddin 
I3harkath MaiTizil 
Agati Island, Uniot Territory 
Lakshadweep. 

(By Advocate: Mr. Grashious Kuriakose) 

Versus 

The Administrator, 
Union Territory bfLakshadweep, 
Kavarathi - 682 555. 

The Director of Panchayath, 
Deportment of Panchayath 
Kavaratti -6.82 555. 

Directbr of Science and Technology 
and flVirçnrpent, 
Unio 	jbr,/bf.Lakshadweep 
Kavarthi 682 55. 

Director (Lbour .  & Employment) 
Kavarathi - 682.555. 

Special Office 
Village (Dweep Panchayat, Agatti) - 682 558 

(By Advocate: Mi'. S. Radhakrishnan) 

ii. 	0A269/2013 

Ahamid Basheer.C., age 32 
S/o T.Ounjs 
Araka!httàFjoJ 	IKiltan  Island, 
Lakshadve'e'p.. 

(By A 	cateMr:1i'shious Kuriakose) 

Applicants 

Respondents 

Applicant 



The Employment Officer 
Kavärathi, Lakshadweep-682 555. 

Director of:Panchayath 
Department of Panchayath 
Kavaräthi -682 555 

The Executive Officer 
yiI! age(Dwe ) Panchayath 
1Kiltan 7 682 558 

llorlicültural Assistant 
Village (Dweep) Panchayat, 
Kiltan-682 558. 	 Respondents 

(By Ad'ocate: 	(Mr.S.Radhakrishnan (Rl,3 & 6) 

12.  

I 1 
Hameeadà;2 
D/o 
Nambi.hrn House, )iltan Island 
Lakshadwep 	 Applicant 

(By Advoc,ate Mr.Gràshious Kuriakose, Sr.) 

Versus 

'I he Adinis'titoi 
Kavarathi-682 555. 

2 	ucôpfàn6hayath 
Depa4hènt'df Panchayath 
T vrhi-17 S 
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4 	Chaii pei son 
Village (Dweep) Panchayath, 
Kiltan-682 558 	 Respondents 

(By Advocate Mr,  S 1adhakrishnan - Rl-3) 

13 	0A281/2013 

'lahaP 
?bSáyid VK, 

Vail o rñkad iyddu 
1(1 han Island, Lakshadweep 

2 . 	Sayed Badusha Muhideen S.V. 
Shahar Ban Vilas House 
Chétiat. 	. 	 Applicants 

(By Advoëae: MrGrashious Kuriakose, Sr. & Ms.Daisy I Daniel) 

	

.•• . 	. 	Versus 

1 	1 he Administratoi 
UF of Lakshadweep, Kavarathi-682 555 

2 	Directoi 
Sciéce &T€chno1ogy 
çhtlai-682 .5 56 

3. 	D,ictor pfPanchayath 
Rui al Development Department of Panchayath 
Chetlal.-682 56 

4 	Chaipeison 
Village (Dwe p) ePanchayath 
Chetlai-682 555 

5 	AddI Sub Divisional Office' 
Chetlat-682: 556. 

6. 	Jtnidr. Scentific Officer 
hetlat-682 556. 

7 	Accounts O[fici 
Seci clariat, Kavai athi-682 555 	 Respondents 

(By Ad\ocate Mi SRadhakiishnan-Rl-3 & 5-7) 

14 	O4No T.99I2O13 

I 



S 
A.K. Sajeed 
Akkara House 
Kalpeni Island. 

P. Haseena 
Poodyern House 
Kalpeni Island. 

AT, Ahadabi 
Athanarn Thottam House 
Kalpeni Island, 

P.P. Sulaikha 
Puthiya Pandararn House 
Kalpeni Island 

5 	C P Noorjehar 
Che.minanan-i Fal ii House 
Kalpeni Island 

6 	A K Beebi 
Arak.kaiar lOuse 
Kaleni Island. 

7. 	M.P. Mohammed 
Mu1lipira House 
Kalpeni 1sla6d. 	 Applicants 

(By Advdc'ite: Mr. KB. Gangesh) 

Versus 

I. 	TheAdrninistator, 
Adninistration of the Union Territory 
of Lakshadweep, Kavarathi - 682 555. 

['he Director (Services) 
Administratiqn of theUnion Territory 
of Lakshadwep, (Secretariat), 
Ka'aratti - 582 555. 

bar rnnof Agriculture 
Unibn Territory of Lakshadweep, 
Kavarathi 682 555. 
Rerënted by its Director. 	 Respondents 

(By 2\dvocate: Mr. S. Radhakrishnan) 
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15. 	0A300/2013 

B.Koya, age 42, 
S/o Bammad, Bilutheth House 
Andrott Island. 

B.Aharnrned, age 43 
S/o Mohammed, Bakakada House 
Andron Island. 

K.K,Moharnmed Basheer, age 49 
S/o Nalla Koya, Karakunne! House, 
Andrott Island. 

P.P.1 - lassan,age41, 
S/o Sayeed Bukari M.P.,Pandathpura House, 
Andrott Island. 

M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Androti Island. 

M.Bampathi, age 50, 
S/o Asainar, Kakkett House, 
Andrott Island. 

C.Mohai-nmed Kasim, age 44, 
S/o Koya Kidave, Chettathada House, 
Andrott Island. 

K.P.Moharnrned Yaseen, age 33, 
S/o Nallakoya, Kattupra House, 
Andrott Island. 

T.P.Shamsuddeen, age 30, 
S/o Kunhi Koya, Thattampokkada House, 
Andrott Island, 

B.Mullakoya, age 43 
S/o Kidave, Bithnatt House, Kavaratti Island 

P.P.Fathirnath, age 41, 
D/o Kunhiseethi, Palath Puthiyapura House, 
Andrott Island. 

A.Jamal, age 48, 
S/o Abdulla Attalada, Aliyathara House, 
Andrott Island. 
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A.Mohamrned Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Andrott Island. 

L.Khadeejomabi, age 47, 
D/o Buhari, Lavanakkal House, 
Andi'ott Island. 

C.Pookoya,age42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Andrott Island. 

K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Andrott Island. 

A.Kunhi Seethi, age 51, 
S/o Ukkas, Aliyathara, 
Andrott Island. 

T.B.Mohammed Hussain, age 37, 
S/c Kosamma C.P., Thacherry Biyyada, 
Andrott Island. 

P.N.1-Iakeem, age 48, 
S/o Siddique, Pudiya Nalam, 
Andrott Island. 

K.K.Kunhibi,.age 52, 
S/o Yousaf, Komnalam Kattu, 
Andrott island. 

K.K.N.Khadeejommabi, age 39, 
S/c Sayeed Mohammed Koya T.P. 
Kolikkat Neduvilakarn, Andrott Island. 

22, Mohammed Murshid, age 36, 
S/o Koyamma K.P., Moosathada, 
Androti Island. 

K.C.Mohammed 1-lussain, age 39, 
S/cSayeed Ismail, Kannichetta, 
Andrott Island. 

P.P}lamnza, age 34, 
Koyakidave M.P., Pandathpura 
Andrott Island. 
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M.P.Khaleel, age 37, 
S/o Assainar, Matharapura 1-louse, 
Andrott Island. 

P.P.Hassan, age 41, 
S/n Abdul Khader K., Perumpally House, 
Androti Island. 

P.M.Thajunnissabi, age 39, 
D/o Majeed, Puthiya Manzil, 
Andrott Island. 

L. Pathummabi, age 37, 
D/o YousafT., Lavanakkal House, 
Andrott Island. 

l-I.K.I-Iussain, age 35, 
S/o Pookunhi, 1-Ialookakkada House, 
Andrott Island. 

M.P.Mohammed Rafeek, age 31, 
.S/o Koyamma, Kunnarnkalarn House, 
Androti Island. 

1(.Mohammed Fasal, age 32, 
S/o Kunhi Seethi Koya, 
Kadiyammada Rouse, Andrott Island. 

K.Mohammed Basheer, age 34, 
S/o Aboosala U.K. Kunthathalam House, 
Andrott Island. 

K.K.Moharnmed Farook, age 27, 
S/o Kunhi Seethikoya, Kerakkadamali House, 
Andrott Island. 

A.Rsheed Khan, age 39, 
S/o .ayecd Ismail, Aliyathaia House, 
AndoU Island 

35 	K.A.bul Salarn, age 33, 
S/o Muthukoya, Kannathimmada .House, 
Andrott Island. 

36. 	K.K.Anwar 1-Iussain,age 31 
S/o Koya V., Kerakkada House, 
Andrott Island. 
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P.Mohammed Rafee, ae 25, 
S/o Mullakoya, Pachanal House, 

I 	 Andrott Island. 

T.M.Mohammed Aliyul Akbar, age 32, 
S/o Basheer, Kakachiyapura House, 
Androti. Island. 

Basheer Karakunnel, age 41, 
S/o Sayeed Mohammed AC., Karakunnel House, 
Andrott Island. 

Ubaidulla, age 29, 
Sb Seethi, Bappathiyada House, 
Andrott island. 

P.P.Moharnmed Farook, age 37, 
S/o Pookunhi Koya, Thekila 111am, 
Andrott Island. 

M.M.Sayeed Hussain, age 27, 
S/o Sayeed Koya, Moosankakkada House, 
Andrott island. 

M.C.Hammedathbi, age 37, 
D/oYousaf Mylachetta House, 
Andrott Island. 

Doulathabi, age 33, 
D/o Kidave, Lavanakkal I-louse, 
Andrott Island. 

Guhar Madeena Beegum, age 37, 
D/o;M,oharnmed B, Aliyathara House, 
Andr6tt Island. 

46 	K 1 Pookunhi Koya, age 36, 
Sb Yacoob, Kolikkatt House, 
AndrbU Island. 

47. K.Dervesh Mohammed, age 36, 
S/p Sayeed Mohammed, Kachashada House, 
Andrott Island. 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 
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I . 

 

The. :Adrniiiistrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Administration of the Union Territory of 
'Lakshàdweep, Kavarathi. 

Director of Panchayats 
Department of Panchayats 
Administration of the Union Territory 
ofLakshadwecp, Kavarathi-682555 

\/ ii lage (Dweep) Panchayat 
Androth Island represented by its 
Executve Officer, 

Faisal Ameen 
S/0 Pookoya N 
Achammada I-louse, Androth. 

Moha mmed Shamsheer M.K. 
Sb. Bthesha UP. 
Mayamkkada 1-louse, Androth. 

. Mohammed Asker 
S/o Seethi 
.Aliyathara I-louse, Andi'oth. 

Nouhakhan M.K. 
S/bSedKoya 
Mayamkakkada I-louse, Andi oth 

9 	Mohpmed Kasim P P 
Sb Klda\'c Palathupi a I-louse, Andi oth 

	

10. 	AbdüJ.Akbar 
Sbobair 
Pandà'th Puthiya Pura 1-louse, Androth 

II. Mujeeb Rahman 
Sbo Ibrahim 
Al yathara House, Androth 

	

12, 	Sira K.T. 
$bq,sim Koya 
KUijThhathi 1-louse, Androth 



19 

Mohammed Hassan 
S/o Kunhi Koya 
Ayenamada House, Androth 

Mohammed Abdusalam T 
S/o Abusala 
Th.echèri House, Androth 

Muhammed Rafi 
S/o Nalla Koya K. 
Poodarnkakkada House, Androth 

Muhammed Kassirn 
S/o Koya 
Shaikkinte Veedu House, Androth 

P.P.Koyamma 
S/o P.K.Kidave 
Palathupura House, Androth 

Muhai'imed Khaleel 
S/o Adu11a 
Aliyathara House, Androth 

Muhammed Basheer C.P. 
S/o Abdul Khader 
Cherikkal Puthiyapura House, 
AndrQth. 	 Respondents 

(By Advocate 	Mr S. Radhakrishnan - R1-4) 
(Ms Rekha Vasudevan (R5-19) 



16. 	OA:301/2013 

1. 	Attakoya TN, age 44 
S/o Kpya Thankgal: T, 
1 hailath Valiyakkattu 

di Anoth Island 

2 	Sayced Koya, age 43 
Sb Ky'Kidave Aliyathara House, 
Androtii Island. 

Mohammed, ae 54 
S/o Shaban, Biriyammada House 
Androh Island. 

Yousai,age60 
S/o Ahammed, Kandalath House, 
Andi:oft Island. 

5 	Mujeet Rehman, age 35 
S/ol  Koya, Kaiachetta House, 
Andioth Island 

Abd!Nasr;ae 38 
Sbo : \Ja1Ia Koya, Kunnashada House, 
Androth ls1aid... 

i'vlohammedl3asheer, age 37 
Sb Yacoob, .\hiyathara House, 
Andioth Island 

8 	Slihauder, age 35 
Sb SaeedKoya, Pandath Puthiyapura House 
Aniioth Iantd 

9 	Pookoya, ag 
S/p:.Kbyamrna:Mayarnpokada House, 
Andoth Island 

10. 	.Noufal, age 43 
S/.oJKoyaixmaIya, Thacheri House, 
Andioth Island 

Ii 	Asif,age37 	I  
SboScethi, 1 hchci 1 Moosathada House, 
A1ndiothIsland 



2t 

Idassan, age 30 
/b Judheeh, Kadiyarnmada House 

4rdr3th Tshd. 

Moha)iñiéd Rafeek, ag&41 
S/ö Ayshorninbi, Bilutheth House, 
Androth Island. 

Jalal,age37 
Sb Kunniseedhi, Palathupura House, 
Androth Island. 

• 	15. 	Farook, age 49 
Sb Ioyamrna, Pochalarn House, 
Androth I sl a r:i d .  

Abdul Hassan, age 51 
S!9 Abduj hader, Karachetta House, 
Adroth Island. 

Koyaae48 
S/.Q Sayeed Mohammed, Thacheri Moosathada House, 
Androth Island. 

Basheer,age7 
/oJidave,Mbpdarnpura House, 

Androth Island. 

19 	Mhanmed I-fLjssain, age 42 
Sb 44.6n&&:% i a <em Puia House, 
Andioth Iand 

• 20. .abba,agè 39. 
•boN11a Kd,Kunnahada House 

Androth Island. 

J4ohammed Liaudden, age 33 
boSayced Mhammed, Neelathupura House 

	

Androth Island. 	
0 

10beed,:age 4 
yecl4qharnrned, Kunhali House, 

Andddi 1saii 
0 0 •  

a,e 33 	
0 

bo1(idave Foödarnkakkada House 
Androt.h Island. 

Raiad Beebi age 46 	 0 



Sb Siddeequ Puthiyanalakam House, 
Andioth Island 

25 	Indcen, ae 60 
Sb Ahmm aed, Kandalath House, 
Andioth Island 

26 Mohammed Saleem, age142 
Sb Sayeed Moharnmed Kunnashada House, 
Andioth Island 

27 	Gafooi,age4l 
SbThangu Koya, Pentamveli House, 
Andioth Island 

Sideeque,age43 
S/b Kidave, Modiyothada I-louse, 
Andioth island. 

Shanayas', a go 33 
Sb J(unhi Ioya., Pochalarn House, 
Androth Island. 

30 	Pookunh, age SOn 
Sl/d Kidave, Aliyathara House, 

• 	. 
Akndropm island. 

fl'  

Ka1ceI'a 	39, 
bo I3uhan Manakar House 

Aidioth Island 

I11ys, age 36 
Sb Haniza Koya, Aliyathara House, 
Androtft lsiad 

Mohammed I3sheer, age 39 
Sb Sayced Mohammed, Aliyathara House, 
Andiotli Island 

ae 33 
•.1. 

5/0 Sayecd 1çiirn1, Aliyathaia House, 

Chei ya Koyage 46 
SVQ Ka • r, 	barapura House, 
Aid.rOtFrIslahd. 

Lt 

: . 	. 

31. 

32 

33 
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Mbhammed Saleem, age 33 
S/o Kyamma,' Kannipura I-louse, 
Androth Island. 

Shamsuddeen, age 33 
Sb Abdul Kader, Belichefla House, 
Androth Island. 

Kunhiseethi, age 47 
$b Aboo S ala, Lavanakkal I-louse, 
Androth Island. 

Yacoob, age 45 
S/o Sainddeer Kunnashada I-louse, 
Androth Island. 

Abdul Jabbar, age 38 
Sb Sayeed Mohammed, Kannichetta House, 
Androth Island. 

Jnial,age4l 
S/QSayee.d, Bukari,BidurnkattU Bilutheth House, 

ioth tsland. 

ge 3 
oSae B.Ljkari, Thacheri Biyyada; 

Anddth Island.. 

Sajiia1eui'ii,age29 
D/6NalIa1oya, Lavanakkal House, 
Andróth Island. 

Shafi has Ieurn, age 28 
I)k) JKuiihi Ko'a, Lavanaklçal I-louse, 

ndidtH Iland. 

	

45 	I iyadhn ge 32 
S/Q PoolCunhi ftahrnath Villa, 
Andioh IslanU 

amddehP.P.T, age 33 
S/oNasa. Chodath House, 
Androth 1land. 

1qbal,age42 
S/p ousaf Pàndararn House, 
Androth Island. 



48. 	Hassan, age 39 
S/o SayeedI30k:ari, Matharapura 1-louse, 
Andi oih Islcind 

49 	Mohammed Salecm, age 38 
S/a YouSaI', I hailath 1-louse, 
Andioth Island 

50 	Mohammcd Musthaf'a, age 36 
S/a 1)0okoy.a,.:1eganmaØ.a House, 
Androth 1land. 

Koya,age36 
S/a Attakoya, Mathil I-louse, 
Androth Island. 

Kamil,age4l 
S/a M uthu Koya; Palathupura 1-louse, 
Anclioh Island. 

53 	Asii,agc30 
S/a Scthi Koya, Lavanaldal 1-louse, 
Andi oth Island 

SakaHya, ag .2 
S/o Muthukoya, B i lutheth 1-louse, 
Androth Island. 

Salih,age 37, 
S/. Kunl<o'Aynarnada I-louse, 
AndrotIT 1sId. 

56 	Rcihmcithulla, age 39 
S/a Si ddcequc, Bi lutheth House, 
Andi oth Island 

57 	Mohammed Aslam Naset, age 40 
5/0 Sayecd Mohammed, Palliyet I-louse, 
Andioth Island 

Sayced Mohammed, ag 42 
S/c) Kasimi,Achadapurakattu 1-louse 
Androth. Island. 

AnvarHussaii, age 29 
So Pokoya,Knnashada I-louse 
And rot Ii Is Ian d. 

. 



60. IIb.ebu Rabwn, age 28 
Sb Sayeed Mohammed, Kunnel House 
Andioth 	n Islad 

61 	Rasheed age 3 
Sbo Koyà 1<eiakkada House 
Andioth Isia'nd 

62 	Chei iya Koya, age 32 
S/o Alioo S:alah,Perumpalli House 
Androth Island. 

Mujeeb Rehman, age 37 
S/oSayeed. Buhari, Karakunnel House 
Androth Island. 

Noufel K, age 33 
S/p 1ttaa Kgya, Cheriyadam House 
Andioth Island 

65 	Adl amad, ge 45 
S/o IKoyamma, Kai akkada House 
Andioth Island 

66. 	Shàiiiu Shmos, age 34 
S/o Cheriyakoa. M., Pentamvilapura House 
Androth Island, 

67 Mohammed Abdul Naser, age 308 
Sb Jalee! M Kottiathattu House 
\ndioth Is1icj 

68 	Moharnrrkd 1athahuIla, age 33 
Sb Koyarrakoya, Nallal House 
Andioth Is1rd 

1?. 

69 	Ibiathu!Iah, age 30 
Sb Kunhisethi, Peiurnpalli House 
AndrothI!id. 

70. 	PJyas. age 
Sb Shail< KoS'a  P S , Pentambeliputa House 
Andi oth Island 

I 1  

71 	Nisaiag3J 
S/p Kiciav P , Pandathu Lavenakkan House 
Aidioth isiak 
'1 



' 

2 

72 	Rahmat, age 42 
S/aPookutty M , Ma1thii 1-louse 
Andi oth Island 

73 Mohammed Hassan, age 37 
Sb Sayeed Mohammed, Achammada House 
Andioth Island 

74 	Shamsudeenage 32 
S/ô Muthu Koya K , Nellai House 
And roth Is! 

Mohammed Naseer, age 28 
S/p. Muhammed, Pentamvelipura House 
Androth Island. 

Rau lath Beegum, age 29 
S/9 ThangakOya, Arathupura House 
\ndi'otli Island. 

Fathahuddeh, age 38 
S/d KidavUK., Makket I-louse 

ndrdt1i.J.lä.iid.: 
... 	S 

..,, 	1•i 

78 	Badaiul Munei, age 32 
$b Abdul Khadei, Moodampura House 
Andioth lslapd 

79 Mohammed Mustafa,  age 33 
Sb Ahammadiya, Jabalpuia House 
Androth Island. 

80 	Mohammed Kasim, age 47 
S/o Kida'e\I K, Makket house 
Andioth Islaçd 

81 	Mliiiedt Aoosalih, a g e 40 
S/a Sa'eed\'hammed, Bilutheth House 
Andioth IsInç! 

82 	Kunhiseethi, e 47 
Sb Yousaf Methaiapuiakatte I-louse 
Andioth lslard 

83. 	1larsa Iôyaáge 42 
Sb Ahämmed Makkett I-louse 
Andioth Islaid 



84. Attakoya, age 49 
Sb Yacoob, A1iyathara House 
And'o Island. 

85. 1.ha1c; age 49 
Sb 	aS'eed,  c.herikkai Piimiyapura House 
Andrth s1ánd. 

]athhuI1a;age34 
Sb Sayeed Mohammed, Palliyett House 
Androth Island. 

Basheer, age 55 
i'hcheri Moôsathara 
Androthisland.. 

Mohanmed Farook, age 33 
Sb Nal lakoya .L., Tharampal Ii Makket House 
Ahdroth Island. 

Ab6o1ih a31 
S/Ic Slaik Koyà, Moosakada House 
Ardr'Ofll l  Island. 

SalcH,age3l 
S/o, Seethi , Krakunnel House 
AncHth tsland. 

Moham me d Kasim, age 33 
Sb Sayetd tvhammed P.C., Pathada 1-louse 
Aido ip Is1aid 

92 	e1iyioyq , age 44 
SLô iid 	ç'Livanakkal House 

diotb Island 

Mohmmedissain, age 41 
S/.o Sayed m Iail, Kandalath 1-louse 
And roth Is Ian d. 

Sabir Khan, ae 33 
Stq. 1KQyanThl.Koya, "Thattampokkada 1-Louse" 
Androth Island.. 

 
SJjQ SfedY;Bukari, Podanikakkada House 

drddi Id. 
S 	4 



96 	Akbai C ae3 
So Attaoyd 'K Edayakkal House 

:.. 	:. 

97. 	bdu1 \7aha age 33 
Sb Thangakoya P , Kunchali House 
Andioth Island 

Moharnined Musthafa, age 42 
Edayakkal J-1o6s 	I 
Androth Island. 

Navas, age 25 
S/o iTkissaii,7Fhahira Manzil 
Adroth [s1d 

ml hanavas, age 3 3 
Sb Sharafudeen, Mathil House 
Andrôth Island. 

1-lassan, age 33 
Sb Seethi M, Lavanakal I-louse 
Andioth Island 

Mohammed Basheei, age 42 
'/o Ypusaf, Nellal House 
jidioth Island 

Sham 	en,'dge 36 
S/dafla 	Kunnashada House 
A hdth 1 s1d, 

ItOI Zainul Abid, age 26 
Sb Kidave K, Palliat I-louse 
Andiiithlslàiid. 

105 Muthu Koya age 39 
Sbo KunIii.ehi, Makkette 
Andioth Island 

106 	ohaiiici Mukhbee!, age 30 
S/p Koyanim4oya, Kerakkada House 
Androth island 

107 	hmusuden, age 27 
Sb Koya IKidave M P ,Pandathupura House 
Andioth 1s1aid 

S 



Kidavu, age 59 
S/o lijab, Mekkat 1-louse 
Androth Island. 

Mohammed Salahudheen, age 26 
S/o Koya T.P., Kandeth House 
Andi'oth Island. 

MoharniedShakeer, age 22 
S. TKunhisethi, Makket House 
Androth 1sland. 

Mo1aimedA1thaf, age 24 
S/o J4rna1 Mayompokkada House 
Androth Island. 

Abdul Gafoor, age 28 
S ./o Nallakoya T., Bappathiyoda House 
Androth Island. 

N4ohammed Yathiya Khan, age 23 
.S/o Baer K, Mathil House 
Andi'oh Island. 

N11a Koy, age 39 
Sb Khader F.P..C., 
Ahdroth Island. 

Kunnikoya, age 35 
Sb Ahmed, Ionnikam House 
Androth Island. 



120. Zainul Abid, age 41 
S/o :A ss,ainar N,P . , Kandalath House, 
Andi oth Island 

121 Mohammed, age 50 
S/o.Abdul Khadèr, Kaval Chetta I-louse, 
AhdrdthJslandf 

122 AbuNasii,ae36 
Sb Siddique, Kunnashada House, 
Androth Island. 

Mohammed Aboo Salih, age 37 
S/o Musthafa,. Ammelam House, 
Androth Island., 

Koya, age 3.7 
S/o Sayeecl Mohammed, Lavanakkal House, 
Androth Island. 

Mohammed Iaceek C.P., age 38 
S/p. ..Say'ed, qh erikkal Puthiyapuram 
Andioth kiand 

126 Molrnmed Rafdck, age 40 
Sb Ukkas, Ji lutheth House, 
Andro.th !slahd.,. 

127. Mukbéel âge 28 
Sb Majeed I , 	

'
Per umpalli House, 

Andth Island. 

1 28 Rasheed lKhan, age 33 
Sb Kidave A , Biyyadachetta House, 
Andioth Island 

.4 	..1 	 .. .... 
1 29 Mohamrred fook, age 31 

Sb Pokuty Kunnel House, 
Andi oth Island 

130 Rahmathullah, age 31 
Sb KoyamniaK P , Bappathiyoda House,f.
Andioth Island 

1 3 1 Mohcimmed Kasini, age 30 
Sb Nallakoya, Kennashada 1-louse, 
Androth I s I a r 

1 	 1 

/ 

. 



132 Mohammed I azal, age 38 
Sb Kidäve M P, Kandalath House, 
Androth Island 

133.Mohnimed Abi1 dfor T M , age 38 
Sb N1akya, Tarah411y  Maldet House, 
Andiøth Island 

I 	 II 

134 Jainal,age57 
Sb K idave, Poovadakkattu House, 

• 	Androii Island 

135. Mohammed. Sa1e.em, age 31 
S./o. Hassan Kunhi, Keyiyoda House, 

• 	Androth Island. 

Koyamma,ae 47 
/o A boo Saleh. Kavaichetta House, 

Andoth Island 

I1ia,athulla, age 38 
i . 

Sb6 Koyamma, Kaiachetta House, 
Aoth Island 

AbdulAeKhân, age 41 

Sb Mohammed, Birayammada House, 
Andioth Island 

Sharnsudd1een, age 32 
Sb Sideeque M P , Pazhayakamkattu House, 
Ahilbth I s la n d 

4 U 
age 33 

Sbp dyamloya, Ammelam House, 
AnThdth Is1rd 

1 	 [LI 
Nlkoya, ac 50 	$ 
$p 	thè1;i. ., Mathàrapura House, 
Andoth Island 

llarn7a Koyage 43 
Sb 1iclaveIAliyathara House, 
Andiotl Island 

Mhim1cd 1issin, age 28 
§/ I i'ialI4 1? , Ammelam House, 
And 1iioth fs1an 

I 	f 
i 

f 

. 

136 

137. 

 

 

141 

142 

143. 



144 Sayeed JsmaiI, " age 58 
S/6 \du1la P, Jidarnkakkada House, 

I 	 I 

145 Amjath Khan, ge 28 
Sb Buniyamin', Ammelam House, 
Andioth Island 

Mbhamrned lq!, age8' 
S/o Na11ako.y,.1erurnpa11y House, 
AndrOth Island. 

1oOknni,ge.56 
5/0 Yousaf1-6ji Bappathiyoda 1-louse, 
Andioth island 

148 N'1ohamiied Iasheei, age 38 
/o IKidave A , Mayarnpokkada House, 

Andioth Island 

149. thiiakoyà g36 
S . /o Künhikoyä P. Thacheri House, 
Androth. Island. 

150 Nasecmudhcer K S P , age 28 
/o Abdul Khader F , Karachetta Sarommapura House, 

Andioth Island 

AbdIyooi, age 4' 
Si Sayed Buhi 1 M, Kunchali House, 
'\ndio1h 1s1an1 

fr' a l'i r h a ii ae31 
Sb Kunnikoya M P , Chekummada House, 

153 

154. 

Andioth Island 

Kunhihi, age 46 
S/o KadcrPympa11i  I-louse, 
Andioth Island 

Pathummabi, pge 52 
Q/p K1o'dm i ak oya, Kol i kkattu 
Andioth 1änd 

Naduvilkam House, 

155 
[310 1-Tamsa IKoya, Aiiyathara 1-louse, 
Andioth iIand 

S 



156 

157. 

158 

159. 

ffeff 

161 

162. 

163 

164 

1 65 

167 

Scethi. age 69 
Sb Assam'ai , Pachanal House, 
Andioth Island 

Sadakkathulla, age 34 
S/6 Buhai i V. K. Chettapokade House, 
Andioth Island 

I 
. 	

.:•- 	 ..;. 

Bashei, age 40 
SbSayecd K , 1unhashada House, 
Andoth Island. 

Mohammed Kuiaishi, age 25 
S/p.:Sayeed.Moh.aiiirned, Karakunnel House, 
Andioth Island 

SIraj,,,age47 
S/o:Kidàve 1K., Kunninipura House, 

X pdroth. Island, 

Mohanmed Raage 31 
Sbo;.1-Iarnza Koya K., Pathummapura House, 

n clro 	slaiid... 

Aini1 Ad, age 26 
S/o Nàllakoya k C ,Palliyat House, 
And4di Island 

Abdl Jabbai, age 35 
Sb d, Kunni Seethi, Makkett House, 
Andioth Island 

Sajeed Mohaiimed, age 54 
S/0.Kidavu, Poovadakkattu House, 
Andioth Island 

Attabi, age7 
D/o 	usef K P , Thacheri House, 
Andoth iand 

I38l1cts, age3 
[)/ Koyanirnkoya P , Thachei 1 House, 
Andioth Island 

Yakoob, age 40 
Sb Kidavu K, Ammelam House, 
Andioth Islabd 



Mohammed Ralee, age 42 
S/o 1Koyarim410ya, Mayarnpokkada House, 
Androth Island. 

MuIIakoya,age47 
Sb Majeed K., Lavãak1a1 House, 
Androth Island. : 

Pookunhag 46 
Sb Kidave P., Ammlam House, 
Androth Island, 

Mohammed Kasirn, age 46 
S/0 Yousaf, Bppathiyoda House, 
Androth Island. 

Kadceja, age 51 
1)10 Kidave K., Thacheri House, 
Androth Island. 

MulIati,aget 
D/o Kicla'ë,iE3., Palathupura House, 
Andot1 J1hd., 

174 Maniobi A1i 4yeed P p , age 25 
S/o 1.P. Fa.tlip1ah, Purthikkatt Puthiyapurarn, 
Androth Islañd. 

Au Albai' K;e 25 
S/c çheriyakoya, Kannathimada, 
Androth Island. 

age 33 
SboShikpy kunhali House, 
Aridçoth 1s1a7d 

(By Advoat k4Y 	BGangesh) 

Versus 

The Adrninirtor 
111 nistratioi f the U.T of Lakshadweepi.

Kavaiathi 682 555 

Dcpartmert ogriculture 
UT oiLakshaNveep, Kavarathi 682 555 
icpiescntd bDnector 

j 	V  
 

Applicants 



35 

	

• 	
Depaitment 

dmfstiationpf the UT of Lakshadweep 
5 5 

	

4 	\iI1 	(b'eb Pan chayat 
iepiesented by its 

Executive Officer 

(By. A'ocate Mi S Radhak1ishnan) th  

17. Oi 32I2013 

	

L 	Jafter, age 35 
S/o Babujan Pannethechetta House 
Amini island. 

	

2 	Faiooueage33 
$/o Khac:jeç, Kulandam House 
4sninifs1and 

	

3 	Abdulla Koya, age 50 
S/0 Attakoya, Malika House 
Amini 

	

4 	Nallakoya, age 40 
S/o Abdulla Koya, Puthoya Kanniyam House 
Amini island 

	

5 	Au 	hmned, age 47 
Sb Mrohanhd,  Kombarn House 
Anini I1 an Lr 

	

6 	Slai audhe n, rage 36 
o Kidave, Kotechetta House 

Amini Island 

JâbbarP.Cage36 
Sb Cheriy:a KOa, Purakkachetta House 
Am in i is lan.d 

Yousaf, ae 36 
bo 	[3eliyachadachatta house 

Anti 	sIand 
;1..:.: 41 	r 

 
Muth1yge 33 
S/o Sayeed Sheikoya, Mamput am House 
Amini Island 

(By Advoèate Mi K B Gangesh) 

Respondents 

App1 i cants 



H 

Vet sus 

'l he Administratoi 
Administi alion of the UT ofLakshadweep 
Kavaiathi-682 555 

2 	Diicctoi of?anchayats 
Depaitment oil Panchayats 
Adminiti ation of theUT of Lakshadweep 
Kav.0rathi-68,2 5.55. 

3. 	District Panchayat 
Amini represented by its. 
F xc cu live Officer. 

4. 	Vii lagc. (ft.veep) Panchayat 
Amini Island represented by its 
F:xecLi \/e Oftiqet'. 	. 	 Respondents 

(By A.vqcate:M. r.S.Iadhakrishnan/M/s Sheriff Associates) 

18 	OA 303/2013 

I 	Abbob'aker ,age4l 
S/Q K: thikunhi,Pallam I-louse 
Ka\'aialhi Island 

2 	Musthafa B K, age 45 
S/o Sayced, Bakakada House 
Iavaiathi Island 

3 	Mohaied ShafiM , age 34 
Sb H1TiLath,!fvI, Malika I-louse 
Kaiaiahi 1hd 

4 	Abdul Nazi 1A P , age 43 
Sb Chciiyakoya K, Aynipuia House 
Kavatathi Island 

5. 	Yacoob KPi g41 
Sto.Kidave 	Kuttipapepura House 
k.a'arathi Island. 

6 
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7 	Mujecb Rehmar U P , age 34 
/o Allko)Ia C K , Uthampokakada House 

Kavar4atFii Islai-4 
••••••••••••••••••••••••••• 

8 	1 7 118 Iigakoya V P n age 43 
Sb Ukkas, VadakkilapuraHouse 
Kavaiathi Island 

9 	Mujeeb Rehman B, age 30 
5/0 Tharigakoa, Bire 	i-louse 
Kavarathi Island.. 

10. 	Sajitha P.,.age 32 	. 
I)bo All Aradam, Poovinoda House 
Kavarathi Island. 

11 	Basheci p 1 , age 44 
S*/O Mohammed Pallipuia, Puthiya 111am House 
Kavaiath Island 

12 	Abdul Rafeek K,, age 44 
S/o. Ahmed Kattirnmada, Kadapuiathaba 1-louse 
Kavaiathi Island 

S a.  I e.em.. A. 11 . age 34. 
$b. Mohanmed.C.P., Athampapepura House 
Kavat athi Island 

Mohammed 1-lussain P A , age 29 
Sb Khalid1-Iaji 1<P , Puthiya Alikom 1-louse 

.Kava.tah.i Jsian'd 

15 	ShajhanT I, 	35 
Sb lIamz, 	inikad House 
Kavaiathi lslariH 

• 	16. 	Anw.arA.P.,.a.g39 
So. Muthu, A)pura 
Kavaiathi Island 

17 	13aheei S , ag 35 
S/c) I 1amzth A I , Safiyabiyoda 
Kavaiathi island 

I I  

18 	Ukk45 
Sb AboobaRci, Melillarn 
J.iavaiaihi1sland 

: 	 . 	 •. 	 . 
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19 Harnzath, age 27 
/o Iman I- aj1, Aynepura 

1çaviath' I1and 

20 Mujeeb Rehman, ag38 
Sb0, T-Iarnzath A I , Safiyabiyoda 
Kavatathi Island 

21 Manikfan K P ,age 30 
S/o Abdulla A, Kuttitapepura 
Agatti Island. 

22. I-Iidayathul.la S.M., age : 36 
SboHamzath 13.1<., Subaida Manzil 
Ka\'aiathi Island 

23 \nsaiPP,age31 
Sb 	Cheiiya Koya K P, Pakichipuia 
I'araThi Islajid. 

24. Suliman K .P.,age 38 
S/n Kiv 	UP., Kuttipãppepura 
JKavai athi Island 

25 Yacoob C P , age 40 
Sb 	Yousuf P , Puleenakeel House 
Kavaiathi Islhnd 

26 Nizi1n 	P , age 34 
bo Zakàiihh 	Kochipura H o u s e 

Kavai athi Island 

27 Salcem \' , ac 39 
S/O. Hamzth \f&oda House 
Kav.arathi IsI.tid 

28. AttakoyaB,ag.41 
Sb 	Aboohacket M I, Biiekal House 
Kavaiathi Island 

29 Naush 	V ,ge 30 
S/o K$ini N1C', Palliveedu House 
Kavai at1i 	slandi 

30 4ohrnm4 	al K K, age 31 
Sb 	Kasrni P V , 'Kunnarnkalam House 
Kavarathi Island 

S 



•31. 

32 

3. 

IS 

36. 

37 

39 

!IiJ 

41 

42 

Ashik Au c P , ge 30 
Sb Au K, Chendipapada House 
Kavaiathi Island 

Mohammed Rafi P , age 38 
S/d Cheiiya Koya Pahcham, Pulipinnakad House 
Kavaiathi Island 	- 

Pookoya P P , age 48 
S lb Babujan M , Puthiyapuia House 
Kiltan Island 

Hussaina!iKi•age 33• 
S./o, M uhammd C., Kuttithayapura House 
Kavaràthi I s.  land.. 

Silaiman M.,a6e37 
Sb Hamzath IYL, Maidanoda House 
kav.arathi Island. 

Kaja Hussàin C., age 37 
S/:o. Al mrted Khâi2. T.P., Chungarn House 
Kavaiathi Islan1 

MujeeI71ehrnan T. K , age 38 
Sb IFurilikad House 
Kavaiathi Island 

MohàniñedSFaflK.P,, age 32 
S/oS.ayed.PooA;. Kakachiyapura House 
Kavaiathi Island 

Mohammed Rail B , age 33 
Sb Attakidave T P , Beeianthoda House 
Kavaiahi Islmd 

enkeel House 
Kavarath Jsland 

UmmerJ( 	37 
Sb Udaifa C J31  Thekila 111am 
Kavatathi Island 

N40hammcd Rafeek, age 37 
/o Attai 1< P ,Itokaiachiyapuia House 

J(avdlathl Island 



C 
II 	

io 

43 1\ iOh1fllmedge 31 
Sb 	Kidave'IKI 	I3aiakaioda House , 

Kavatathi IsInd 

44 ialeI P,age43 
S/o Atta,i Ve1da, PoSvirnada House 
Kavirathi Island 

I !  

45 Delhath, age 33 
Sb 	Mohammed] , Arnanathakepura House 
Kvarathi Islan 	• 

46. Sharäfudheèi, age 24 
S/b,Ali A., Pooinda House 
Ka'àrathi Islnd: 

(By Ad\ocate: Mr.lB.Gangesh) 

S 

Applicants 

	

3 	
Veisus 

ftc Admpistitoi 
Adiiistition of the UT of Lakshadweep 
Kavaiathi-62 555 

2 	Dpaitmeit 1Agricultuie 
U F pf Laksh.dweep 
Kavaiathi-682 55 iepresented by 
its I2icctoi 

JA 
3 	Diiectoi oJ Paichayats 

Depai tmcnl df Panchayats 
Admlmsti4tlon'of the UT ofLakshadweep, 
Kavaiathi-682 

4, 
Kcl\i ctUii 	Or çsented by its 
E'e.uti'eO1fk& 

5 	Village (Dwdep) Panchayat 
Kavaialhi island tepresented by its 
1 xcciuve Ofhiei 

(By Ad\'ocatc Mi S Radhakushnan) 

19 	OA319 'I2010 

iL 

1. 
thic+ii'neectta I-louse 

Li 	iiI 

\inb 	1and 

Respondents 



13 	am 	age 33 
S/a Hàssàina, e1iyachada House 
Athin,i s1and 

M Khalecl, age 38 
S/a Khadei, Mamanoda House 
Amini Island 

P.T.$iraj,age.3 1 
S/a Abusaia, Putj iyaillam House 
Amini Island. 

5. 	K.K.ftazak, 	e. 27 
S/a:. Khaderl<Oya, Kunniyatamkakkada I-louse 
Aiiiini Island 

6 	P 'Ashiaf, age 37 
S/a Ahamed, Pallarn House 
Amini Island 

C..Mhos, age 44 
S/a Atkoya. Keelachei'y House 
Amini Island. 

I3.Kamik6ya ae 42 
.Balapp House 

Ammi Island 

9 	C 	tçakoya, age 41 
S/o I-Iarpakoya, Chnmthabelli House 
Amini Island, 

10. Raheem M, age 33 
S/a Abduflakoya, Madam House 
Amini Island 

II. 	:p oo l un Hj. 
S/a 1 C Yousaf, Nooimahal House 
Aiiin.i Island: 

(By Advocate 	K B Gangesh) 

If 

Veisus 

Ph 

( I 

, 	 4 r 

f 	Aimiii atoi 
Adiiinisu aibn of the UT of Lakshadweep 
Kavaiathi-682 555 

App! icants 



4Z 

2 	Dii eclol of Panchayats 
Depcu tmcnt of Panchayats 
Admirusti atiori of the UT of Lakshadweep, 
Kavaiathi-682 555 

3 	ectoi of Education 
Dncctoiate oi Education 
Adm inisti ation of the OT.of Lakshadweep 
KciVdi athi-682 555 

4. 	\'iiIag .(Pwl:?) Panha'at 
A m ini Elancl repi:esented by its 
Ex cc Ut We OtTi ce r 	. 	 Resnents 

(By Advocate Mi S Raclhakiishnan) 

20. 	O.A N. 32/2013 

I. 	M.oiannied Abdul Razak 
Sb. U.K.Na1li.Koya 
Aitalada I-louse 

ndrn:kland:.. 

2. 	K:.•Moosa 
Kandilam I Ioue 
1 act a i at h 

r 
 Island 

3 	IlamzaKoya B 
S/0..Abdul Kliadei 
13ii iyammada I louse 
Andiou island 	 Applicants 

(By Advocate Mi K 13 Gangesh) 

Versus. 

I. 	Uh c Administiatbr, 
.dniinisti ation of the Union Tet i itoiy 

of 1 akthadweep, Kavaiathi - 682 555 

2 	J he 	ireoi (d1\'ices) 
Adiiinisti tiqn of the Union Tei i itoiy 

C 1 khadVecp (Secretat iat), 
Kivaiatti - 682 555 

3 	Dpai tmcnt of En\'loinment of Foi ests 
• U•n.in 1'cri.itdiy of Lakshadweep, 
Ka\aratii :682 555. 	 Respondents 

7- 



4-3 

(By Advocate Mr. S: Radhakrishnan) 

21. 0A326/2013 

Savad T.K., age40 
Sb N4ohimmed ,A.P., Th.irinikkadu 
Kavarathi s!and. 

Aboobacer P..P, ge 43 
S/a Ha 	ath K.P., Palliputh 
Kavarathi island. 

Aboobacker P.K.., age 34 
Sb Fathahulla, Puleenakeel 
IKavarathi Island. 

.Jehangcer A.P., age 32 
S/a 1-lameed, Alidpura 
Kavaraihi lslnd. 

S1ajajian B,,ig 35 
So K:il;a\/e, Iadayi 
Ka vaaih I si aii d. 

(By Ad\'odñtMr.K.B.Gangesh) 

Versus. 

The Adm liii st'rator 
Adminsration of the UT of Lakshadweep 
Ka''araihi-682 555. 

Diicéior of Pnhayats 
ppijient of !anchayats 
2\ihntratiôn of the UT of Lakshadweep, 

$2 555: 
.IH 

3 	Depimcrt ol Science & Technology 
.Uiiior Teriito' of Lakshadweep 
Kavarathi-682'555 
represenied by, its Director 

4. 	\/illage (I)ce) Panchayat 
Kavräthi Island represented by its 
Icutivc O!iier. 

(By Ad\'oçatá: Mr.S,Radhakrishnan) 

Applicants 

Re span dents 



•1' 	" 	-'- 	 1 

[i 22. 0A327/2013. 

I. 	larook, age 
S/u KunH koâ, Pu! ippi nakkad, 
Kavaraihi Isld. 

Ummer Faroo.k age 38 
S/o VP.Kasri Kartho1ara, 
Kavarathi Island'. : 

(By Advocate: Mr.K.B.Gangesh) 

V ci's us 

The I\ cliii in i su'ator 
AdminiS!rati,on of the UT of Lakshadweep 
Kav.arathi-682 555. 

2 	Diicctoi of lanchayats 
Dcpai twept of Panchayats 
Adminisu auon of the UT of Lakshadweep, 
Kvdi it1i-82 555 

Dc.parthient 0 r ,nvironnieit & Forests 
Unidnierritory of l.akhadweep 
K.avaraih1-682. 555 

Village (Dweep) Panchayai. 
Kavarathi Island represented by its 
Lxecutivc Ol'flccr. 

(B),  Ad\ocuc:M r.S.jacftakrishnan) 

23. 	OA32'8I2tui3 

Sdi fliIi 	age 34 
S/c) v1ohaipood laji, Chendipura, 
lavirthi. 

Sainul Hameed PP., age 39 
S/o Attai K.P., Pokara Chepura 1-louse, 
Ka\'arathi. 

Mohammpd K.P., age 35 
laizhWi., Karutholapua House, 

Kavaiathi. 

a 	age 41 
Sb MOhaned, Pallaii House, 

App! i Ca ii t 5 

Res p0 ii ci en Is 



• 	
Kavdlathl 	

45 

5. AkaiLJ, dge34 
/o F 1 4jcji1?. 1 Pappadam House, 

Laath 	 Applicants 

(By Advoate Mi 	Gangesh) 

I 	 Veisus 

I. 	The Adniiistrator 
Aditiini Strati Ofl of the UT of Lakshadweep 
Kav1iathi-682555. 

2. 	Director of Panchayats 
•Departrhentof Panchayats 
Administiation ot the UT of Lakshadweep, 
Kavaiathi-682 555 

3 	Diiecoi of I ducation 
orate Of idUcation,. 

Administration Of the Union Territory 
of Lakshadwëe, Kavarathi-682 555 

4. 	Yi I 1ge(D.,we Panchayat 
Kavaiathi 1 sland iepiesented by its 
Lxecuti'e OUcei 	 Respondents 

(By Avocaie Mi. S Radhaki ishnan) 

24 QA32I2013 

1 hahua Beuin M M , age 38, 
W/o Rauin Razced, Midecna Manzil, Kiltan 
Supcivisoi, àou I wisting Centic Kiltan 
Dj sti ict Panchayat, Kiltan 

2 	Shahul Ilameed P K, age 50, 
S/o. Sayed Kqya P S , 1 hottathakkaia 
Stoic Kccpei çum Cleik 
Con Fwisun Centie Kiltan 

ict Janchayat, Kiltan 

3 	T K azeemudccn, age 33, 
Sb SydAbdil1a Koya, 
1< undamkulam, Kiltan 
I lelpei, 'Coji Twisi ing Centre Kiltan 
Disu ict I5 anchayat, Kiltan 	 Applicants 



3. 	The Chief Exec,utive Officer 
I)istrict Pandhaiat  Unit 
Kiltän, Union  Thrritory .  
of Lakshadweep-682 557 Respondents 

(By Advcate: Mr.$.aadhakrishnan) 

25. 0A'331/2013 

1siiK:C., 	e 34 
SIó Sayeed Mhammad A.M. 
Kàttiythdhata (I-louse), Agatti Island 
UT'dfUakhdv'eep. 
Woking s casual labourer in the Department of 
Sincê & Tchnô1ogy, Agatti, Lakshadweep. 

1 lyder P. 
Sb Sayced Bihri 1-laji U. 
Polkathappada:House), Agatti Island 
UT of[akhdwee, 

bi-k 	in the Department of 
Scienc & Tehnology, Agatti, Lakshadweep 

:., 
39 

Harnz 	l-I 
Kunnabiyqaa Hbuse, Chetlat Island 
UT bf:Lkhl\eep. 
Vorkirg ü 	ldboiirer in the Department of 

Science & Thchi-iology, Agatti, Lakshadweep. 

NamlBarkat.li ;iç., age 27 

SI.P S.iloy\ 
Kui iyathiyoda (Flouse), Chetlat Island 
IT o,flaksh adweep W.  

11K.1 as casual, lbourer in the Department of 
Sihdé 	cci"io1bgy 



Applicants 

Sr. & Ms.Daisy I.Daniel) 

I 	 2 

ji .. 	 '\7 ersus  

I. 	TheAdniinistrátor 
1JT of Lkshdyeep, Kavarathi-682 555. 

Chairperson 
Village (I)wp) Panchayat, Agatti-682 557. 

Chairperso.n s: 
Village (Dweep) Panchayath, Chetlat Island-682 554 

The,  JuniorS.çie.rtifiç Officer 
[)etIment f Science & Technology 
Chetlat-68 554 

5 	The JunioiScientific Officet 
I)epaitrnerit of cience & Technology 
Aani-682: 55:7.. 

6. 	Director of 1achayath 
Department of Panchayath 
Kayarathi-682 555. 

(By A&)ocat'e: Mr.S.Radhakrishnan for RI ,4,5 & 6) 

26 	0A33'3120113 I 

•../ 

I . 	S.F IIarris. 
S/o.Koyakunhi 
Si1anivapura,Ri1tan 
Lâkshadweep 

kAzh 
S/o.Syed Buhari 

I.I. 
	Kiltan 

A'.Ahand 
Sb .1Kunhikoya 

H (By Advbat Mr.t4.R ariraj) 

Versus 

Re s p0 n dents 

Applicants 



Ad 111101 SIt at6i 
unibii eu itOi ofi akshadweep 
Kavcnaiti 

2 	I)uiectoi ofPanchayats 
Union Ieiuitoiy of Lakshadweep 
lKa\'aI itti 

3 	Sub-Divisional Officer 
IKihan 	 ofLakshadweep 
1K I Itall. 	'. 

4. 	Tirector, 
Seuics, 	: 
UT of Lakshadwecp, Kavai atti 	 Respondents 

(By Ad'oc%të:' Mr.S;Rdbakrishnan) 

27. 0A34412013 

Kassim A 
S/o.Att1kiya PP 
Al yathara. F-louse, Andrott 

2. • J a a lu dd ill N 
Attakoyci iN P 

NcTngurnmcudi 1-louse, Andi oil 

3 	rvloharnmed 1 lassan C E 
S/o:linhikoyaSVP 

ykkaLHJouse, Andrott 

Mohammed kièek C.K 
S/o.lKoya .K.0 
Cheri.ya lKakkanal I-louse, Andrott 

iYioiammed-.K1aluddin M.K 
S/h:ShIhabi.td;din Pookoya Thangal 
?\'1ayai- akkada I louse, Andiott 

6 	MOhmmed Basheet C 
/() Pookova 1  

I dykkal I louse, Andiott 

7. 	Noórul l-ldssàri A 
S/piNa! 1 ayakoya:l.J. K 
Atialada flou e,s Andion 

F 	I 



3. 	Dcparment of Electricity 
Union Territory, of Lakshadweep 
Kavarathi-682..555 

4. 	ViIlag (Dwccp),Panchayat 
Andris1arj reprsentèd by its 
Excc.u.i'p.Q1fe' —  682,552. 	 Respondents 

(By Ad.16ct'11.S'RahakJiShnafl) 

28. 	OA. 345I2Oj' 

Ayshomma e. G 
DIo I1amsa, 1311,achetta House, Agathi  

13ccfathurnmaP.V 
D/o Kasmi Ko y Puhativeed I-louse, Agaihi 

Kàdej'áPK 
.IPtakad House, Agath i 

L 
4 	Abçl'uI Mutha1f M K 

S/o:tta 0-y4 aymikakada House, Agathi 

5. 	Abd61ShUk60 
SIo.L ,ae, Usf, 
Me1aiUaniHoye, Agathi 

6. 	I1id,ayathuJ.a M.K 
SJo.Abobacke'i Koya V.K 
NIakkahika1tq I-1 a ouse Agathi 

7 	Manoo I 

1 
- 	 :.. 



I 

NazerK 
S/o.Kidave 
Kunni kathiyapada I-louse, Agathi 

howkatha1i M.  
SJo.UmmerB 
V1aayachqda House, Agathi 

Sacd Mham'med 1 
S/o1.P001 	B 
IKcepat 1-louse, Agathi 

NaserP 
S/o.Mui.halif K 
Pahida 1-louse, Agathi 

AboobackerN.M 
S/ô.Abdu.1Rahman F 
Jaftes Man'iil, Agathi 

A 'bdi1 SIam'.T.P 
S/OChpriaKoya C.P 

111am, Agathi 

 fit 
.SIb,iylohamnd Koya 
JKaldacia llouse, i\gathi 

AzharC 
$/o.Mohammed Koya T. P 
Challakkad 1-huse, Agathi 

i\boobackèr K 
Sj.Saye4 Joy T.P, 
Kaithakaida 1-louse, Agathi 

 

S/o.,Lac I hnadHji K 



R. 

i•u1aJ..i 	 I 

20 SyMohcied 
S/o Abu11a P 
1\4 a1iyc th o d cl I Ou Se, Agathi 

21 K. Muhammed 	oya B 
S1 .0. 10 ,ya 
13iiathabiyodaHOuSC, Agathi 

Naleesa M.K 
Dbo.Abdul .laKoya K 
fyi ooi.hamkalckada 1Iouse, Agathi 

Koya:P 
0:.,UhQY. 

Pondinoda I louse, Agathi 

Ka•ikoy 
5boAbbobckeiKo.ya 

Puthiya 111am, Agathi 

Aboobackcr U.1 
Sbo..Ali Mohamnled 
Uppathoda I louse, Agathi 

	

26 	Badaiuclheen'V 
bo Koyasan 
ialda Manzil, Agathi 

	

27 	kam1ah111) isa t p 
D/o fvlohamin.d S 
13cipathioda I louse, Agathi 

28. 	[Id nbi 1\4 
D/o,aky ; . 
Man iyam Seviyoda House, Agathi 

29.lal id A P 
Jo Saycd Buhat i T P 

Aliyapappada I louse, Agathi 

	

30 	[at! buidlqetr3 M P 

tV1a1T11ui am House Agathi 

	

31 	SlikP 
bo Mut!mkoya K 

Chei iyapcippda I louse, Agathi 



S 

Naseer T.P 	H 

SIo.Mmhal1f 
I heLku Pu htya 111am Agathi 

Ubaid U 
S/o.l-lamza U 
Umivibieroclaçhetta 1-10use, Agathi 

37 	yed Mohammed K 1 

KaIani.hithiyoda I louse, Agathi 

38 	'Iahamod P P .  
s ot Saycd Mohammed 
1ithiyapcindai am I louse, Agathi 

39 	Abdulla B 
/o Fathahdlla 

B iyashahiyoda House, Agathi 

I Iajai'omma T.P 
I)/o.\bduI kaderkoya P.0 
ihek <u Puthiyai I lam, Agathi 

iseeraLK.. 
D/o Khalid 1  B 
j hit nikka 	Ibuse, Agathi 

AshlafBH 
S/o.Say.ed All K 
I3iyashah1'6da I-louse, Agathi 

Mairiyambi 
P/o.,Ummer 
I3athithódiFIbuse, Agathi 

w. 



H 
44 Jshna 

'Sayed I)/o 	AbdpI Rahman 
E 1hachei iy I o.ise, Agatlii 

45 
ii 

Sak,kai i 	P O 
tSIolimiaJKP 
Puthy 

46 GJ&criykya 
SAo.:late 	ttk,'a 
Kdodam 1-ou, Agathi 

47. Showkathali 
S/pate Attakoya 
Saiañiyoda H.oue, Agathi 

48. 	N.isarnudhéiV.K: 
o.Haa C;K (Late) 

VadakKeela 111am, Agathi 

49 Cheriya Koya A K 
SJJya...... H ...... 

Al.iaXnnhiirnada House 
A ga t 1 i 

50. Mhathn0A1j C.P 
o.KaiKby A 
h.calakapdà 1-louse, Agathi 

51.ydMohane K 
Sb,.Ydüsii Aj.,.: ..... 

inn ipQzm House,Agathi. 

(By A 3 Gangesh) 
• 	.?.:,. 

Versus 
T. t 

i. 
Adqilnistiation of the Union Territory 
oIL akshadwp, Kavaratti-682 555 

2.I)patiieit 	Agricu1ture 
Union Territp of Lakshadweep, Kavarathi 

éjbiëntcd EyitsDirector - 682 555 

3 	DidLo of Pnhayats 
of Pachayats 

Ac1rninstion qf the Union Territory 
OILkhac1wepJKavaratti —682 555 

Applicants 



4 	Vi!lae (Dweep)Panchayat 
Agathi 1slad 4resented by its 
Ecutivd Qfficr —682554 

I f  

(By Aivoeate '14S' Idhakrishnan) 

29. OA 346/2O1 

Umrrier Farook Shafi 
S/o.Aboosala 
Malikakal 1-IQuse, Arnihii 

P.A Sayedali 
S/o.l limzakôya 
Puthiya Ashabda House, Amini 

khrnaih Bearh 
1)46 Aharnèd, 	Malikakal House, Arnini 

Aharnedkoya 
S/p.Koyakidvu, Surambi House, Arnini 

V1iyabi P.0 
I)/o.Anthuko,'ä, Pa!liyachetta House, Amini 

13ëeb M.1. 
f)/ 1IIamSat, /1al1ipura House, Kavaratti 

7 	1 k4yVP 
/o Auakoya, Vadakkilapura, 

K'aiatti 

(By AcvoctIe:  M.jK.B Gangesh) 

.Vesus 

l'he dniniraor 
{dminitratidn oF the Union Territory 

Mciweep, l6varatti - 682 555 

2. 	Direeqr .fVanchayats 
I._ 	 . 

epartmntcfPanchay.ats 
iVdrnirutrtion of the tlnion Territory 

P . Kàvaratti —682 555 

Respondents 

Applicants 



:.r.-r ----------------- 

:/ 
1 4 1 

• 	i 	:j1; •• 

3. 
r 	j 	i 	1li. 	L 

ftalhadweep 
'lrdi 	e 	1 nedIy Director 'a 	 of Education - 682 555 

( 	 I  

4 	Ji11age (Dweeç) Panclayat 
Arnini Island represented by its 
Futive Officer - 682 553 

5 	Village (Dwetep) Panchayat 
Kavaiatti [sland repieseited by its 
Excutiye Oficei —682 555 

(By Advoct MrS 4dhakriShflan) 

30 	pk347/201 

uhaiabi P 
D/oiKunhikurthi 
Pallichäni: Hse, Kavaratti Island 

2 	Mahainoor M P 
I),o Harnzath 
Molakcpuia Holuse, Kavaratti Island 
1 	141 

3 
/b-tnôd. 

Ullika1aiüt 'Iavaratti Island 
ill 

4 	imina p V 
D/o Mnf ' 
Puthiyave,di.i, Kavaiatti Island 

5 	SaiornrnaKP 
t)/o Ibtahimkutly 

eelakoch ictnyapurarn 
KavarattiIsland 

6 CM I 

J111t Island 

I 	 I  
7 	 &II 

Kavaratti Is land 

8 	Beeji Aynepuia 
f),o Abdurahirnan 
Aynepura I-louse, Kavaratti Island 

II 	 III 
I 	'i 	ci 

Respondents 



I 	I 	¶ 

9 	Ralkimath IgUrn B 
D/oAli 
Baliyali 1-Iouse Iavarqiti Island 

	

10 	SadihathVM 
[)Io Valiya Abduiahiman 
VadakkurnelaChadarrL Kavaratti Island 

	

11 	Rhiyarnbec F P 
I)Yo Aham med K P 
Thottathapula, Kavaratti Island 

	

12 	Beefathumrna B 
D/0.Ab6Obac1r 
I3eeiamth6da, Kavaiatti Island 

Rähmth Beeguni P.P 
DIo.Attal K.P 
.Pbch.aiachepüra, Kavaratti Island 

I/Iaijanath 
I)/o Muthu Aynapura 
Kuth1ippaIpepui a, Kavatatti Island 	 Applicants 

I 	r!J 

(By Acyoaie I'4i l< B Gangesh) 

\/esus 

Ihe Adrninistratoi 
Adrninistiatidn ol the Union Teititory 
oll'L akshadw,ep, Kavaratti —682 555 

	

2 	Diicctoi (Scivices) 
Administi atioh of the Union T'eri itoty 
o1l akshadvep (Secietariat) 
KaY4iatti 

61555 

	

3 	'Dyectoi Q11b'dustus 
Union I cii itot y of Lakhadweep 
Kavaiathi iepcsented by the 
Dietô of thtrIes .. 	 Respondents 

(By Advocate Mi S Radhakrishnan) 



•7 

S 
31 	OA3'8/2O13 

I 	 ..' 

1KuriN 
Sb Shik 
Noorumchetta 1- touse, Amini 

Atta1oya 
S/.o.Muthuko'a, 
.s LiralTibi 1-16ié,Arnini 

Aiiwar F-lussa:in 
[)bo.Essa 
Kotiapura House, Amipi, 

4 	Sajitha Beegi4rn 
D/o Sayeed Abdulla Koya 
l.3eli House, Amini 

Hanëdathbi: 
I)IoShaikoy al  
Monakkallachetta House, Amini 

ITassaihar 
S.o.Mohamnei 

Arnini 

7 	KCN'as 
SbOJansa 
Ku1 hvadachetta House, Amini 	 Applicants 

(ByAdvdcate 	r 1B Gangesh) 

Versus 

1. 	The Admins:rtot 
Ad rn i.n.istt.iô r :of the Union Territory 
of I khadwee, Kavaratti - 682 555 

2 	[)uectoi of Panchayats 
T)epärtrneçt of Panchayats 
A4miiti allan of the Union Terntory 

1Kattic62 555 

3 	bepartnent of t.aucation 
Union Territiy of Lakthadweep 
Kav:aathi represented by 
Director:of.Edcication - 682 555 



:j 
I 

) 	I 

11e 	ve),cyat 
Aiini Isla 	çsntd by its 

S 

Respondents 
r 

(By AdVoèate Mr S'Jadhakhnan) 

32 0A35012013 

Mohammed H.asan 
Sb Abdul Kadai 
Mohapuia!dad House, Andrott 

2 	Abdul Hassan 
SIo.Attäkoya. 
Kathatt Hous, Andrott 

3. 	.Sayed.Mohai1 iiied 
S/o.'Aboosala' 
:Karchetta 1Iouse, Andrott 

2 

N4ohammd Hussain 
Sb Mohammed 
Ippathiyod House, Andrott 

5 
	

rjudden 
SIooyahrha .oya 
K. rcj Foue, Andfott 

(ByA yoct M K B Gangesh) 

Versus 

he Adminisçator 
Administration of the Union Terntory 
of Lakshadweei5, Kavaratti - 682 555 

b irector of Fanchayats 
Depaitent Panchayats 

n 1 tTatipn 1  of the Union Territory 

.2 1:..•I,•I 	;• 

uistric . 	c.Iya 1...... 

Kavaratti repened by its Chief Executive Officer-682 

Village (Dwèep Pánchayat 
Andrott Island represented by its 
E,çecutive Qffier - 682 554 

Advocate Mi S adhaknshnan) (By 	zr- 

it 

3. 

Applicants 

555 

Respondents 



33 0A351/2013 

r.. 

Moharnrnd Hussain 
Sb 	Indheen K C 	c 
l3ilutheth House, And9ft 

2 Salahudheen , i 	I 

Sb Muft alkoy 
ous Kunthatham1-Ie Andrott 

 l:Isah 
S/o.Attakoya 
Kunjanatt.ichtt; Andrott 

 Yousaf 
S/Q.Po.Qkoya . 

Puthiya Eddiryakkal House, Amini 	 Applicants 

(By Advocate Mr K. 13 Gangesh) 

Versus 

h1 
Adrnrnstration of the Union Terntory 
o Lakshadweep, Kavaratti — 682 555 

2 birector of Panchayats 
Department of Panchayats 
Adimnistratin of the Union Terntory 
pf Lakshadweep 
K'varatti - 682 555 

3 Dartment oWomen & Child Development 
Urpn '1 	n itory of Laksiadweep 
KaVarathi 	r 

Represent9d 	y its Director 682 555 

4 Viilaj (Dwee) Panchayat 
Aridrtt Island represented by its 
Eve.Offir — 682 554 

5 Village (Dweep) Panciayat 
Arnini I 1sland'iepiesented by its 
lecutive Officer — 682 553 	 Respondents 

(By AdyOca1dhahnan) 

34 i,S2O3 

'I 	4 cr h' 
!..... 	 •.. -' ............ 

................... 	 :.. 



. 
It 

MoharnrnedRiyz Kha 
G. 

S/oPbunhh '  
ThaHcUse Anedtot  

2 	Mohanifnçd M4hroo 
Sb Syeed ohainmedkoya 
Neelathpuia 1-Iuse, Ahdrott 

Mansoor 1i ; r: 
S/o.Muthukoyà.z 
Pentarnvelipura Hoise Andrott 

MOhammed i1sa1 
S/o.$idecque. 
Makket H6use 1  Andrott 

(By Advocate M K13 Gangesh) 

Versus 

1 	he Admmistiator 
Admiriistiation of the Union Terntory 
olLakshadweep, Kavaratti —682 555 

2. 	1)epartmen.:,df Animal Husbandry 
Union l erritoiy of Lakshadweep, Kavarathi 
Reptesentedby its I)itector —682 555 

3 	brect'4Ipf' anchayats 
be4nt EfPânhayats 
Adninistrtibn' of the Jnion Terntory 
of Lakshadwôep 
Kavaiatht —682 555 

4 	Village (Dweep) Panchayat 
Andrott Island represented by its 
IëcudveOffiber H  682 554 

(By Advocate Mi SRadhakiishnan) 

35 	OA35/2OL I  
II 	I 	i 	

I 

I' 

amkalk1'a Hous, Agatti 

Applicants 

Respondents 



2 	1 M SliukoOi 
t 

Sb ChikkijnodaLtv1ohamried 
Kee1 t'4ulhpu4HÔ4e 4 gatti 

3 	TPAhiad 
Sb M Yousuf 
Thekkputhiya Veedu, Agatti 

K•P.Hôhakià• 
S!o.Aboobaçker 
Karnalina.lniiyoda Puthya 111am House, Agatti. 

KShowkathali 
S/p.Sy.bhari 
Kondinoda House, Agatti 

6 	B. Sharafudheen 
Sb Ummer Ella 
I36eyakuttiy6da 1-louse, Agatti 

V.K.N4ohàinnel Mükthär 
S/o.Abdul1a1oya 
Vadakk Kunninarnel House, Agatti 

1 bd 	Rahirnñ, 

L.l1a 11o6s,Agati 	 Applicants 

11 	1 
(By AdvcatyIi l B Gangesh) 

Versus 

he Adbint uator 
Administration 	 rn of the Union Tetory 
of I akshadweep, Kavaratti —682 555 

2 	L)epartrnent f Animal Husbandry 
mon Tel i itoi of Lakshadweep, Kavarathi 

Repicsentcd y its I)irector —682 555 

t j  
3 	The'cir of Pchayats 

Depdrt1r1t o Panchayats 
Adñiis? tinot the Upion Territory 
of lakshadweep 
Kavaratti - 682 555 

4 	Village (1)weç Panchayat 
igatti Island representd by its 
Executive Offci - 682 553 	 Respondents 



Applicant 

S 

Departrnet pf Agriculture 
Jnibri Teriitó of Lakshadweep, 
Kavatthi- 	555.. 
Resnted b/ its DiredOr. 

(By Advpté Mr. . Rdhakrishnan) 

37. oA3ss/2O13. 

Muthükoya 
S/o.Shiko'a 

akkaia!l lôise Andrott 

'Atk.ivr 	•: 	. 

/oAstnai 
Nd?uhnad !Ituc, Andrott 

(By Aat:1'ft.I4BCangesh) 

Verss 

1. 	Th AdminiSa1tor 
Adm nSstration f the Union Territory 
cii Lakhadweeç; Kävaratti - 682 555 

Respondents 

App! icants 



2 	Directoi of Panchayats 
Department of Panchayats 
AdmInitratEon' of iff"O Uhion Terntory 
of Lakshd Weep 
K'iatti-682555 

3 	Duector of Port, Shippirgpr Aviation 
Urnon erritory of LakshadWeep, Kavarathi-682 555 

4 	Village (Dweep) Panchayat 
Aiidrott.Islarid.:retesented by its  
Executive Offlce . .682 554 	 Respondents 

(By Ad.'.qcatc: N4r.S. ld. ha.krishnan) 

38. 	0A356/2013... 

I lajaromrnabi 
I)/o.K6yaKi4aye.M 
J htthiyapadaHous e. ,  K&peni 

k 	I 	J 

2 	MKCheiiykoya 
Sb Mohamnd Koya Haji 
N4.a'tm:ikk.akad .: 1 Uo.u,se, Kalpeni 	 Applicants 

(By Advpëate: Mi'K.B Gangesh) 

Versus 

I he Admin.istiatoi 
Adrrunlstiatidn of the Union Territory 
pj1aks1adweeP Kvrattt - 682 555 

2 
nt l Panchayats 

diintrction of the Union Territory 
9t.Lakshawp 
kaaiatti - 62555 

3 	Villae (Dweep) Panchayat 
Kalpeni Island iepresented by its 
1 xecuttvc 111 de r 682 552 	 Respondents 

(By Advocate m r.. S kadhki ishnan) 

39 bA 357/2Q 

AKAbdulSaIai I 

S/bliykOa 	I 

[çT 	 I  

-------- 



Alikakada Hc5use, Kalpëni 

2. i Ith'aU 

S 	m 	peni 

3 p 'Sakeei I-Iussaii 
Sb Mohamme1 Koya 
1eehiàth 4.66', Ka1phi 

4. Abdul Lathéf 
S/o.PaI!ath Kurihi Koya 
NenebipappadaHouse,: Kalpeni 

5 Attakoya 	 I  
Lo..Karniyá 

KunhipuvaI.icJHouse, Kalpeni 

6 
I 	 r 

AbdiI Naser 
Sb Muthu Koya 
tlalmkakada J-ouse, Kalpeni 

 M.K Kha1ee. 
SboIarnza16:ya 
Malrnikakaçla I-louse, Kalpeni 

 
Mohanm 1ed 1Jasei 
$/o No.harhmed Koya 
Peechyti Elouse, Kalpeni 

9 eaHinn 
bo S1'ai Kd'a 

Mamme1 House, Kalpeni 
r . 

10 
1 	' 
Cheriya Koya 	I  
SboAhined 	I  
Nediyam 1-louse, Kalpeni 

1! Mohammed KOya 
SIc.Kunh.i:Kb:y 
&ciyapkad -1ouse, Kalpeni 

12 Abo,o\iakei 	I 

iaii?yda' 1Thvse Kalpeni 

13 kai kya' 
bo Kuhh Koa 

Mathilkadanil1a1 1-Iouse Kalpeni 

. 



J 65 
I 

C 

Cit 

I 

14. 
§Sd d ianed 	oya 

House, Kalpeni 

15 Abc1u 1-lakeern 
Sb 	Chei iya koya 
Me1chedarn House, Kalpeni 

16 1-Iajiiommabi 
[)bo Kasmi Koy 
Akkara 1-louse Kalpeni 

17 Huthairdth 
Dbo Abbas 
Arakalar Hode, Kalpeni 

18 Rasheed 
Sb Koyamma 
Manjiyenam House, Kalpeni 

19 Abdul Gafool 

Sb 	Kasmi Koya 
Kadapurathaillam House, Kalpeni 

20 
C C,  

Mioya 
SPoo1ço 

1. 
..e1cbda,in Hose,Ka1peni 

it 	I 

21 
I 	

, 

'fSaf'iya 	I 

o Moo sa K: C.: 
Puthiyapura House, Kalpeni 	 Applicants 

(By Advocat 	Mi K 13 Garigesh) 

Versus 

1h 	Adlmnlsti4tor 
\dmnisl¼atioii of the 1.Jnion Territory 
6ak1i4dweep, Kavaiathi - 682 555 

2 bajtrnert of tAgi iculture 
Uritbh jT'eIritoT' of Lakishadweep, Kavarathi 
Repres,entedF3 	its Director 

3 Directoi of Panchayats 
Department 	1 Panchayats 
Adiiikträtftñ of the Uion Territory 
oil akshadweep, 	Kavaratti 



6 .6 

4 	Village (Dweep Panchat 
1(Jr- A-n4roWISlanc representpdby its 

Exeoutv6 Officer ' 	 Respondents 

II 

(By A dvocate Mr. S Radhakhhnan) 

	

40 	0A358/2013 

AbdulLth'éf 
Keela Villáttdrn; Amni Island: 
Lakshadeep. 	. 	. 	 Applicant 

(By Ms.Shahna Karthikeyan) 

. .. 	. 	ersus 

Village (I)weep) Panchyath 
Amw Island 
Represented by the Chur Person 
PjiiH"682 552: 

Secy 
I)epartrncnt of Panchayath, Kavarathi 

I:)ict. 
Empl9ymert. and Training 
Uhibn....Ferritory Of Lakshadweep 
Kaaràthi : 	.. 	 Respondents 

(By Advocate Mr S Radhakrishnan for R 2&3) 

	

41 	OA39/2013 I  

Muthukoya 
Marnpuiam House 
Arnini Is 11nd;•Lakhadweep : 	 Applicant 

(By Advocate Ms Shahna Karthikeyan) 

VerSUS 

V.ii:ag.:()wep).PaflChayath. 
Amni Island 
Rpresentec1 by the Chait Person 
P2 552 

 rhi!y 
prtmerit of Pnchayath 

<avaràthi —682 555 



::i. . 

'7 

W 1 

3 	!çtpr I 

EkMnt ici 1 rairnrg 

Kkrati1- 6255 

(By Advocate Mr S Radhakrihnan for R 2&3) 

42 0A362/2013 

Rabeehathulla B.P. :,agd 3 .5 yrs 
Sb. Mohammed Koya T.1'J., 
Labourer,. Kiltan, F.eiding at \a1i'apura House, 
Kiltan Island. . . 	

.. 

(By Advoate Sii P V Mohapan) 

Versus 
FhAdiiiinittör, 

of LakshadWeep, 
Kv.r'àtti-682: 5:5, 
Elecrical.[)ivisiofl, Kavarathy. 

.Directör 61 .Panchayat, 
Department bf Panchayat, 
Adruipis;rafton f UT of Lakshadweep, 

)f1.. 

3 	TiEecutiye Officei, 
Dweeç Panchayat, Kiltan-682 557 

(By Advpcate Sti S adhaknshnan) 

43 0A363/2013 

Yasei ArafathM Y, aged 28 years, 
S/o. E Seedikoya Labourer, Animal 
Husbandry Unit, lItan, Residing at Moulana Veed, 
Edayalal K lt}i slar\d 

(By Ad *'Srif 	4ohanan) 

r 

- 	 Versus 

1h' Adrninitatoi 
]T of Lalshdw'eep, 

Kavaiatti-682 555 

2 	Drector of Panchayat, 

Respondents 

Applicant 

Respondents 

App! icant 



I 

Department Panchayat, 
Adrn inisti ation df UT 5f Lakshadweep, 
Kavratti - 68 55 

3 	1 he'Ve`te: rihk,Yj­ AssistnSurgeon, 
Office of the VeterInay Assistant Surgeon, 
(Animal Husbandry Unit), 
K i Itan Island, 	k Lshadw$ep-682 557 

4 	1 he Chairperson, Vij :lig6, Dweep Panchayat, 
lK11tan-682 557 

[By Advocate Sri S Radhakrishnan (Rl-3)] 

44 OA 364/2013 

Abdul Qubish,S/o. ai:nl Aid P., aged 27 years, 
Malikakal,.Kilta 	1 n,.U. QfLai.shadweep, working as 
Casual Laboutet, (Live Stock Inspectors Trained Labour), 
Animal Flusbandiy Dpartrnent, U.T.of Lakshadweep, 
Kavarathi 	 I  

(By Advocat Mrs Paisy I Daniel) 

l 
Versus 

Ihe dministrtoi, 
Uriion feiritoiy of Lakhadweep. 
Ka'arathi-682 555 

2 	Chaiiperson, Village (Dweep) Panchayat, 
Kiltan - 682 557 

3 	Diiecti of\nirnai Hus3andry, 
U I of Lakshadweép, 1t'avarathi - 682 555 

4 r slrtor 0 	 of Panchayath, 
I 	vaiathi-'682 555 

[By Advcate Sri S Iadhakiishnan (RI, 3 & 4)] 

45 OAN0 36/2O13 	
I 

. 

Respondents 

Applicant 

Respondents 



3, 

:1 •', , 

 

 

ri 

5 

6. 

(By 

46. 

 

 

The Administrator, 
Administratipn of the L!ion Territory 
of Lakshadwóep, Kavaiàthi - 682 555. 

The I)ftecior oiPanchayats 
[epaitjent.of Panchayats 
Administration of the Union Terntory 
CIII akshadweep, Kavaratti - 682 555 

I dlcshadwcep I)cvcloprnent Corporation Ltd 
Pod Control Thwer, Andrott - 682 554 
Rpreentedy its Offlcr in charge. 

Directorate of Art & Culture 

Adiftiist:ati4n of,  the Union Territory 
oF Lakhadwël, Kavarãtti - 682 555. 

Représnted h'y its Director. 

I)ticctr o f Ai iculture 
Iepartier; of Agi ic4ure 
A1 mn4tio(1of the Union Territory 
cfLakshad'eep, i.avi4tti - 682 555 

Village (I)\e'ep) Panchayat 
Androt Island iepieented by its 
l:xeëutive 	ffl dër'682 554. 

AdvoéàteMr. ..Radiakrihnan) 

OA 368/2013. 

Nallkoya, agc37 years, Sb Pookunni A, 
pItt ókadaI-1ouse, Andrott. 

Respondents 

,:i:ii 	!(• 

3~V years, Sb 
dL.i o t:.  

Sheikoya Thangal, 



3 

H.  10 

i:.budheen  Thangal, aged 28 years, 
1 andeth House, Andrott 

23 years, 

-. 	- 	House, Andrott. 

MdhaiiriiedSa1irn, 4ed44 years, Sb. Kidave A., 
Pancharal I-louse, Andrott. 

Khair, aged 32 years, Sb.  -Muthu, 
Puleenakeel HotiSe,- Kavaratti. 

Abdulbari, aged 34 years, Sb. Hamza Koy, 
Moalkal I-ose, Amir111. 

Saed Koya, agd 44 years, Sb. Pookoya, 
Mciachcri Ho.u.se,Arnii. 	 Applicants 

(By AdOcáie: Si K.B. Gngsh) 

Versus 

	

1. 	The Administrator,. 
Adniinistrdn or the Oiion Territory of Lakshadweep, 
Kvartti-682'55. 

	

2 	Diiectoi of Panchayats, 
L3epaiimcrit of 1anchayats, 
Mrnipistration of the Union Terntory of Lakshadweep, 

v4tti —62 555 

	

3 	I)4artrnent of Agricultire, Union Terntory of Lakshadweep, 
KaithiI ', éiented by its Director - 682 555. 

	

4. 	Village (Dve.p) Panchayat, Andrott Island, 
represçnted by its Executive Officer - 682 554. 

	

5 	\'tllagc (Dwecp) Panchayat, 
Kàvarátti IsIãnd; repreented by its 
Execive Officer- 682 555. 

	

6 	Village (Dweep) ianciayat, 
/r1i1P,i$Iard, 'ipreserted by its 
1 	 I 	 Respondents 

(By Advocatc Si S. Iadhak ishnan) 

47. OA:369/2013. 	.- 



 

 

 

 

7. 

Ii' 

12, 

 

 

 

16 

tll 

S1feekei, aged 42 yearsS/o Say 
H 	

ed Mohammed, 
Vahyapuia oüe hditt 

Mohammed Naser, aged 44years, Sayed Ismail, 
Kerakkada House, Andrdtt 

Mçhamrned Ilussain, aged 48 years, Sb Nalla Koya, 
Pallipputa I 1o!ise, Andrdth 

Kunhieethikoya, aged 51 years, S/O. Muneer, 
Puthiyath House., Andrott 

Cheriyakoy., gd 32 ie:ars, Sb. Na11akoy, 
Perump ally House, Andiott 

Noorul Ameen, aged 36 years, S/o. Shaikoya, 
Pandath Puthjya Pura House, Andrott 

1Iahzakoya, age1 52 years, Sb. Koya Kidave, 
Chekkarakkad I1ouse, Aridrott. 

37 years, Sb. Ahammed, 
Ayn 	H ada Cheta ouse, Andrott 

u1aiman, ged 33 yeas, Sb Nalla Koya, 
Nana9iada Hous, Andrott 

ohrned Hssain, dged 30 years, S/o. Pookoya, 
Paaakal Katt Huse, Andrott 

Mohammed kasim A , aged 39 years, S/o. Yousuf, 
Amme House, A lam 	ndrott 

Pookoya, aged 45 years,Sbo Sayed Koya, 
Kunnel 1-louse, Andrott 

E3hee, aged 41 years, /o Koyamma A, 
Pandarth HousC, Ajidrott 

aged 34 years, S/o. Thang Koya, 
Iehery T Hiattam, Pokkada House, Andrott 

S'ed hihabpdhin, a6d 32 years, S/o. Koyamma Koya, 
Shaikkinte Veetal Padipura, Andrott 

N16harnmed 	van Aui,.  aged 27 years, Sb. Kunhiseethi Koya, 
Puthammadaiht1ouse, Andrott 



& 

72. 

1 7 	Soudabi K C P, agcd 29 years, D/o Attakoya, 
Kudambattu, hei iyapura House, Andrott 

18 	Mohammed Kairn, g'e43 years, S/o. Sayed Mohammed, 
Pappet House, Andrôtt 

1 9 	Kareem, aged 28 years, /o Koyammakoya, 
A11y81"ava House, Aridrott' 

(By Advocate Sri KB Gangeh) 

Versus 

I he Adrninitratoi, 
Administration pf the Jnion ferritory of Lakshadweep, 
Kaa•ràtti-6255. 

2 	Directot oiPanhayats, 
I)cpai tment of Panchayats, 
Administiation of the Union Territory of Lakshadweep, 

3.. 

(By 

2. 

Kavaratti - 82 555 

VilIa,ge (D' eep) Panchayat, Andrott Island, 
ieprs.nted by its Eeutive Officer— 682 554 

Advocate Sri S Radhakrishnan) 

OA 370/2013 

Aboobackei, aged 35 years, Sb Ukkas, 
Kunhibiyoda House, Kavaratti 

Harnzath, 

Respondents 

aratti. 

o. Koyamma, 
'aratti. 

'ars, Dbo. K.hrnar Khan, 
.avaratti. 

.. 	 . 	 ... 

I.; .. ........ 
Ayshabi, aged 36 years, Dbo Hamzath, 
Kee.Iakochapwa HOuse, Kavaratti 

Shamoena, 	36 years, Dbo Ibnu Maja, 
Va1iyahHou6, kaaratti 

Mointit,,  aed 36 y1ears, bio Hamzath, 
Badai flpue, (avaratti 

Q.  

3. 

5. 

PO 

7 

Applicants 
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8 	Ram Ia I3eegum aged 34 years, D/o Kasmi, 
Muthibiyoda hOuse Kayaratti 

9 	.4ujcb Rahman, aged 38 yeais, Sb Abdul Khadei, 

	

' Monapui akad House, Kavaratti 	 Applicants 

(By Advoatc Si i K B Gangesh) 

Versus 

I. 	The Adminisraior, 
Administration [ the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

2, 	Director of Panhayats, 
Department. of Pancha'ats, 
Administiation of the Union Ierritoiy of Lakshadweep, 
Kavaraw - 682 555 

Directorate .df Medica); and Health Services, 
Uniofl Tcrrir :  of Lalhadweep, Kavarathi, 
Represented by its Director - 682 555. 

Village (Dwe.p) Panchayat, 
Kavai atti Island i cprescnted by its 
l'.xccutive Officer -- 682 555 

Villagç (Dwecp) Panchayat, 
And..ott Isi dçcpiscnted by its 
I xecutivc 01 lieur 682 554 	 Respondents 

(By Advocatc Si i 	Radhaki ishnan) 

49 	OA7l/2Ol3 

I. 	P. Naseer, aged 35 eas, S/o Kunhikunhi, 
Pallicftam. 110u6, Kavaatti. 

2. 	P.!. Naseci'., igd 32 yars, Sb I-Iamzath, 
Puthiya I 11an, Kvratti. 

3 	P Ramla I3Lcgum agci 34 years, Dbo Kunhi Koya, 
Poovumda I louse Kvai atti 

4 	P V Aboobaki, aged 36 years, Sb Muthu Koya, 
Puthiya Veedu, 1avaiati 



ma 714- 

hahdna 13cgum, aged 24 year, D/o Au, 
F 116k J\lLld 111am, kavaiatti 

6 
	1. 

Sulaikhi, aged 43 eais, DIo Kojan, 
lkithiya 111am, Kavaiatti 

7 
	Abdul Razak, aged 28.y:.a.rs, S/o Mullakoya, 

.Sarahiyoda.Hou$O Kakiaratti. 

(By Advocate: Sri K.B. (3anes11) 

Versus 

1. 

 

The Administrtoi,.. 
Administi atiori of the 
Union 1 erritoy of,  La;kshadweep, Kavaratti. 

2.Department 6fAninial 1Iusbandi'y, 
Union 'l'iritdi'of Lakhadweep, Kavaratti 
i'cpi'cscnteci b itS Direc1.or. 

Director of Pa'L'hayats, 
Department of Pa:fichayatS, 
AdthinisU'atio of the 
U nion '1'ei't'itoiy of' La.kshadweep, 
Kavai'afli, 

4 	Vi llag. (Dwccp) Panchayat, 
lKavuatti Island ieptescnted by its 
1icutive Officer. 

(By Advoc,ate Sii S Radhakiishnan) 

50. 0 .A No.3.72/2(4J3 

iimaIudhccn S/o Abdulla U C 
N'ludakkiyoda F1uc, 
Kadaniat 

(By Advocatc Mi K 13 (jangcsh) 

Veisu 

I hc AdministiLatol 

AdoiinistradO ,
11

!017 the Uiion 1 erritory 
—682 555. 

2. 	[hiYii'ectoi (S:rvices). 
Admni istiation of the Union Teiiitoiy 

Applicants 

Respondents 

Applicant 
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of Laksh.adwee:p (Scietariat), 
Kavaratti - 68.2 555. 

3. 	Department of Weights & Measurers 
Union Territory of Lakshadweep, 
Kavarathi - 682 555. 
Represented by its Director. 

(By Advocate Mr. S. Rad.hakrishnan) 

Respondents 

51. OA 373/2013 

AbdulSaleem, aged 32 years, S/o Na!lakoya, 
Ummerthakkada House, Andrott. 

2. 	M.M. Mohammed Fqbal, aged 37 years, 
S/o Migdad, Meelad Manzil, Andrott. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

I)irector of Panchayats, 
Department of Parichayats, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti,-682.555 

I)epartment of Science & Technology, 
Union ['errit:ory of Lakshadweep, Kavaratti 
represented by its t)irector.-682555 

Environment Warden, 
I)epartment of Environment & Forests, 
Andrott-682 554. 

Village (Dweep) Panchayat, 
Androth Island rep:resented  by its 
Executiv OTh 	82 554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 
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52. O.A No. 3B0/20 1.3 

Nasar P. Muhammed Nasar 
Sb. Nallakoya, 
Puthiyath House, Androth Island 
Union Territory of Lakshadweep - 682 55 1. 	 Applicant 

(By Advocate Mr. E.C. Bineesh) 

Veisus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavarathi Island - 682 555. 

The I)iretor (Services) 
Administration of the Union Territory 
of Lakshadwep (Seretariat Establishment Section), 
Kavaratti Island 682 555. 

I)irectorofPanchayats 
Union Territoiy of Lakshadweep 
Kavaratti Island - 682 555. 

The Directo 
Agricultural Upartment 
Union Tetritoy of Lakshadweep 
Kavaratti Island 682 555. 

Plant Protection Officer 
Office of the Plant Protection Officer 
Androth, Union Teiiitory of 
Lakshadwep - 6182 557. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

53. OA 381/20t3 

B. Saidali, S/0 late Mohammed Koya 
Palliyacheua)  I3andayam House, 
Agatti Island, Union Territory of Lakshadweep. 

K. Muhamn-ied Rafeek, aged 42 years, 
S/n late N4uThukoya, Kattampalli Poomada, 
Kal kkandi.yo'd:a House., Agatti Island, 
1Jnionlmtof 1kshadwep. 

K.G. JamaIuddin Aged 40 years, 
S/o late Uimmer, Marlyathoda Kandawargothi House, 
Agatti Island, Union Territory of Lakshadweep. 
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4. 	T.K. Sarcytmab, Aged 36 years, D/o late Kunhikoya 
Keelaillam TheR.ke.lapora House, Agatti Island, 
Union Territory of Läkshadweep. 	 Applicants 

(By Advocate: Sri N. Anilkuinar) 

Versus 

I. 	The Administratcyiy 
Union Territoy of Lakshadweep, Kavaratti. 	 - 

The Chaiiprs 	Village (Dwee) Pancha'at, 
Agatti Island, Unkn Territory of Lakshadweep. 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep. 

The Director olPanchayat, 
Department of P-ancha.yat, Kavaratti, 
Union Territory of Laksiadweep. 

The Executive Officer/Special Officer, 
Village (I)wep) Pichayat, Agatti Island, 
Union Terr itoty of Lakshadweep. 

The I)eputy Collector/ASO, Agatti Island, 
Union Territory of Lakshad'eep. 

The Social Welfare Inspoctor, 
Women & Chief Developmnt Office, 
Agatti Island, 

Union Territory of Lakshadweep. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R.l,3 to 7)) 

54. OA 384/2013 

Ishaque A.C. aged 35 S/o. Junies T., 
Bus Helper, t)is'ict Panchayat, Kiltan, 
Residing at Arakkala Chetta House, 
Kiltan Island, UT.ofLakshadweep. 

2. 	Abdul Rasak KC., aged 37, 
S/o. Kasmikoya P.P., Bus Driver, 
District Panchayat, Kiltan, 
Residing at Kattichena House, 
Kiltan Island, UT of LakShadweep. 
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3, 	Noorulla S.M.;  aged 39, SIO. Late P.S. Kunhimon, 
Bus C1eaner,istrict Panchayat, Kiltan, 
Residing at SifeManzil, Kiltan Island, 
UT of Lakshâdweep. 	 Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
1, 	The Administrator, 

UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Pnchayat, 
Department of Panchayat, 
AdministratiOn oUT of Lakshadweep, 
Kavaratti - 682 555. 

Chief Executive Officer, 
I)istrict Panchalyat, Kavaratti - 682 555. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

55. OA 386/201.3 

Jahathali P.P., aged 33 years, Sb. B.C. Uduman, 
Puthiyapura,Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

A. Ismail, agé,d 45 years, Sb. Eassa, Andrati Yoada, 
Amini Island, Union Territory of La.kshadweep, Pin —682 552. 

Khalid Unnam, aged 40 years, Sb. Mohammed Puthurnamachetta, 
Amini Island, Union Territory of Lakshadweep, Pin —682 552. 

Moosa Peechandarn, aged 38 years, Sb. Abdul Khader, 
Mannathahetta, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Amanulla A.M., aged 33 years, Sb. Kunju Koorumel, 
Amini Island, Union Territory of Lakshadweep, 
Pin —682 552. 

Khalid A.P., aged 35 years, Sb. Alinohammed, Aliyachetta, 
Amini Islandj nion Territory of Lakshadweep, Pin —682 55. 

Jafeerull. ?C., aged 25 years, SIO. I<idave Nadu'atta Chetta, 
Amini I1and, Union Territory of Lakshadweep, Pin - 682 552. 
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Abdul Sa1aiA., .ged 38 years, Sb. Khãder Thottanada, 
Arninipura, Aniii Island, Union Territory of Lakshadweep, 
Pin —682 552 

Noorul Hassah K.K., aged 38 years, Sb. Abusala Kochu Kannada, 
Kallakakkat, Ainini Island, Union Territory 'of Lakshadweep, 
Pin - 682 552. 

Jalal B.M., aed 31 years, Sb. Khader T., Bahija Manzil, 
Thattanoda, A.mini Island, Union Territory of Lakshadweep, 
Pin— 682 552. 

	

11, 	Najeeb A., aged 3 1, Sb. Kidavu T.C., 
Ayeshera, Ainini Island, Union Territory of 
Lakshadwee, Pin - 682 552. 

	

12. 	Nafeesath U. aged 35 years, D/o. Eassa Kottappura, 
Unnam, Annini Island, Union Territory of Lakshadweep, 
Pin —682 552, 

(By Advocate: Sri Shiraz Bhava V.S.) 

Versus 

App! icants 

'1 lie Union Territory of, Lakshadweep, 
Kavarathi - 682 555, 
represented by its Adminktrator. 

The I)irector of Panchayaths, 
[)epartment of Panchayaths, 
Administration of the Union Territory of Lakshadweep, 
Kavarathi - 682 555. 

The District Panchayath, Amini, rep. by its Executive Officer, 
Amini Island, Uninn Territory of Lakshadweep, Pin —682 555. 

The Village (Dwp) Panchayath, Amini Island, 
Union Territory of Lakshadweep, Pin 682 555, 
Represented by its Executive Officer. 	 Respondents 

(By Advocate: Sri S Radhakrishnan) 

56. OA 388/2013, 

1. 

 

P.P. Amanull.a, aged 38 years, Sb. Sayed 
Mohammed .K., Puthiya Pandaram, Kiltan. 

2, 	Mubaraka Banu, aged 27 years, Dbo. Ibrahirn, 
C. Lavanakkal 1-louse, Andrott. 
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3. 	K.. Sajeedkhan, aged 26 years, Sb. Cheriyakoya, 
Kunnel 1-louse, Arnini. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administftor, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Department of Animal 1-lusbandry, Administration of the 
Union Territory of Lakshadweep, Kavaratti, represented by its 
Director —682 555. 

Assistant Sett.lment Officer, 
Arnini Island - 682 554. 

Village (Dwe.p) Panchayat, 
Kiltan Island, represented by its Executive Officer-682 552. 

Village (Dweep) Panchayat, 
Andrott Island, represented by its Executive Officer-682 553. 

Village (Dweep) Panchayat, Amini Island, 
represented by its Executive Officer - 682 554. 	Respondents 

(By Advocate: Sri S. Radhakrishnan) 

57. OA 390/2013 

C.N. Abdul1-akeem, a.ged 38 years, Sb. Koya, 
Cheriyannallal House, Kalpeni. 

K.I. Cheriyakoy K.C., aged 48 years, Sb. Pookoya, 
Karupathaillam House, Kalpeni. 

. 

	

	K.K.Sadique.Ali, aged 44 years, Sb. Mohammed C.P., 
Konhankakkada l-Iouse,Kalpeni. 

C.N. I1abt?i, ãg& SO years, D/o.Attakya, 
CheriyannalláA I4se, Kalpeni. 

Hameedabi, aged 41 years, D/o. Ranalan, 



Pakkath House, Kalpeni. 

A.T. Sheemabi, 42years, DIo. Harnzakoya, 
Athanarn Thottarn I-louse, Kalpeni. 

A.K. Muthubi, aged 53 years, DIo. Cheiiyakoya, 
Alikakkada HOuse, Kalpeni. 

K.K. 1-labusabi, aged 42years, D/o. Sayed Mohammed Koya,. 
Kandarnkalam I-louse, Kalpeni. 

I3ambathi, aged 43 years, D/o. Ahammed P., 
Chadachiyoda House, Kalpeni. 

Abdul Saleem M., aged 34 years, Sb. Mohammed AK., 
Manjiyanam House,Kalpeni. 

Naseerna M.P., aged 33 years, Dbo. Mohammed K.P., 
Mayamkakkapua I-louse, Kalpeni. 

Humairath P. aged 42 years, D/o. Sayed, 
Poodiyath Hous, Kalpeni. 

CO. I3alkees, aged 53 years, D/o. YussafK.V., 
Chadachda House, Kalpeni. 

B. Abdurahiman, aged 49 years, Sb. Muhrned M., 
Beerandhoda House, Kalpeni. 

K.C. Abdul Laffar, aged 38 years, Sb. Aboobacker, 
Kuttiyachada House, Kalpeni. 

M. Anwar,aged 37 years, Sb. M.P. Khader, 
Maral House, Kalpeni. 

	

17, 	M.P. Hajiia, aged 36 years, Dbo. K.P. Mohammed, 
Mayarnkakkepura HOuse, Kalpeni. 

C.G. Naseema Beegum, aged 36 years, D/o. Hamzakoya M.K., 
Cheriyachamai Gath House, Kalpeni. 

K.K. Attakoya, aged 59 years, Sb. Ahamed Kunji Koya, 
Kandarnkalam House, Kalpeni. 

Thangakoya,aged 33 years, Sb. Chariyakoya E., 
Koliyala HOd:se, Kavaratti. 

1-lussain Au, aged 35 years, Sb. Nallakoya, 
Chettipura House, Kavaratti. 
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22 	Jaffer, aged 32 yeais, S/o. 1-lasan T P, 
Kaladi I-Ious.Kavaratti. 

Basheer, aged136 years, Sb. Mohammed P., 
Kunninamel House, Kavaratti 

Amina, aged 42 years, D/o. Aboobacker, 
Thekiapura 1-louse, Kavaratti. 

Kadisha, aged 55 years, Dbo. Aboobacker, 
Kunninamel House, Kavaratti. 

Rahmath, aged 38 years, I)bo. Mohammed P.V., 
Alachaoppada I-louse, Kavaratti. 

Raziyabi, aged 33 year, Dbo. Au, 
Kunnumpuram House, Kavaratti. 

Shamshadbeëguin, aged 31 years, Dbo. Kuttiyammed, 
Kunnam House, Kavaratti. 

Jameela, aged 37 years, Dbo. Kunhikoya, 
Fathima Mati1, Kavaratti. 

Lilar, aged 28 years, Sb. Aharned A.P., 
Kadapurathaiflarn, Kavaratti. 

Noorul Ameen, aged 33 years, Sb. Sayed Buhari, 
Palalarn House, Kavatatti. 

Abdul Rasheed, aged 23 years, Sb. Hasainar, 
Umbiyapura House, Kavaratti. 

Hussain B., aged 43 years, Sb. Kunhi Kunhi P., 
Biranthoda House, Kavaratti. 

MoharnmedaliT.P., aged 35 years, 
Sb. Aboobacker K.K., Thekkilapura House, Kavaratti. 

Sajid Khan, aged 39 years, Sb. Sayed Koya, 
EdaniIrn 1-10Ose., Kavaratti. 

Jassin C., agd 33 years, Sb. Ali K.P., 
Chonam l-Iouse Kavaratti. 

Mohammed Rafi, aged 37 years, Sb. Hainzath Haji A.P., 
Molokepura House, Kavaratti. 
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Mohammed Shaffee P.A., aged 35 years, Sb. Kuji Seedi Koya, 
Puthiyà Alikorh, Ainini. 

Abdul Raheem, aged 34 years, Sb. Abdu Rahiman, 
Aynepura. House, Kavaratti. 

Mushin, aged39 years, Sb. Nallakoya, 
Kuttithayapurd House, Kavaratti. 

Akbar T.P., aged 33 years, Sb. Kidave K., 
Tharamrnakeura House, Kavaratti. 

Faizel Hussain, aged 37 years, Sb. Shahul Hameed, 
Palamkakkada House, Kavaratti. 

Najumudeen P., aged 36 years, Sb. Shamsul Noor, 
Pallicaham I-louse, Kavaratti. 

Shihab, aged35 years, S/b. Kunhirnoideen, Mullapura House, 
Kavaratti. 

Aman, aged 37 yea:s, Sb. Aboobacket, Kaladi House, 
Kavaratti. 

Raheem A., aged 30 years, SIO. Khader, Agarn House, 

Kavaratti. 

Firozkhan agd 27 years, S/o. Sayed Poo, 
Ullikanapur House, Kavaratti. 

Abdul 1-lashim M.I., aged 33 years, S/o. Attakoya, 
Mukriya 111am I-Iouse, Kavaratti. 

Kadisha, aged 44 years, Dbo. Ukkas, 
Umbiypura House, Kavaratti. 

C.P. Abdul Razak, aged 42 years, Sbo. Mohammed, 
Chamaathaira House, Kavaratti. 

K. Abdul Ra.heedu, aged 42 years, Sb. Hamzath, 
KunhibiyodaHouse, Kavaratti. 

C.P. Raheem, aged 31 years, S/o. Hameed, 
Chandipura House, Kavaratti. 

N4.T.P. Habeeb Rahinan, aged 43 years, Sbo. Khalid, 
Me1athiruvathaptha House, Kavaratti. 



F- 

. 

Moominath, aged 37 years, Dio. Kidav, 
Neliyampura House, Kavaratti. 

Hal ima, aged .35 years, DIo. Koyarnma, 
Thaleëkepura1-Iouse, Kavaratti. 

Sayed Abdu1Iaheem, aged 46 years, Sb. Haji Sayed Shaikoya, 
Umrnarmanocda I-louse, Kavaratti. 

Abdul Reheem, aged 30 years, Sb. Hamzath, 
Mannayapura House, Kavaratti. 

58, 	Mullabi U.P., aged 38 years, DIo. Hamzath, 
Ullkanapura 1-louse, Kavaratti. 

Sayed Abdul Jaleel., aged 39, Sb. Aboobacker, 
Puihiya Kunnmka1arn, Kavaratti. 

Muhsin, aged 38 ye;ars, Sb. Koyamma, 
Kunnumpura I-louse, Kavaratti. 

Seethi Koya, aged 39 years, Sb. Cheriyakoya, 
Ed ani 1 am I-louse, Kavaratti. 

Mariyomfriabi, aged 36 years, Dbo. Mohammed, 
Kattikulam I-louse, Kavaratti. 

Mohammed Shafi, aged 33 years, Sb. Ahammed Haji, 
Pakichipura i-{ouse, Kavaratti. 

Mubeèiia, aged 23 years I)bo. Sayed Poo, 
Ne1iyiipura;House., Kavaratti. 

S alma, aged 22 yeais, Dbo. Cheriyakoya, 
Vadakila pura HOuse, Kavaratti. 

Muharnrned,aged 32 yeats, Sb. Attakoya, 
Vadki lapura, Kavâ.ratti. 

Sairabanu P.E., aged 31 years, Dbo. Sayed Shaik Koya, 
Madal House, Arnini. 

Mohammed Ali P.M., aged 27 years, Sb. Harnza, 
Puthiy Man:il, Arni.ni. 

Cheiikoyaged 41 years, Sb. Abdul Khader, 
Pandaiam House, Amini 	 - 



O 70. Cheriy4 . 	M.C., aged 32 years, Sb. Harneed, 
Melachetaa House,Kadmath 

ShafeeV.P., aged 39 years, Sb. Ismail, 
Vadak.kilapurè. House, Kadmath. 

Fazeerali N.M., aged 25 years, Sb. Kahalid, 
Noor Maha!, Kadmath. 

Shahul Harneed, aged 21 years, Sb. Ibrahim, 
Melachetta Housc, Kadmath. 

Najrnudeen P.N., aged 28 years, 
Sb. Cheriyakoya, Puthiyathanoda House, Kadmath. 

Mohammed Iqubal, aged 46 years, Sb. Khader, 
Aflalada 1-loüse,Androth. 

Muthubi A.K., aged 42 years, Dbo. MUthukoya, 
Appurakkat House, Androth. 

Hajarommabi E.K., aged 40 years, Dbo. Shikoya, 
Edayakkal 1-louse, Androth. 

Badarudheen Koya A.B., aged 38 years, Sb. P.S.J. Thangal, 
Aliyatharnmada Bithathabiyyapuram I-louse, Androth. 

Asmabi, aged 38 years, Dbo. Koyamma A., 
Mayyampokkda House, Androth. 

Shahnaz Beegum C.P., aged 36 years, Dbo. Nallakoya, 
Chattapokkada I-louse, Androth. 

Fathiinath Suhara, aged 38 years, Dbo. Koyamma, 
Bappathiyoda I-louse, Androth. 

Nusaiba A, aged 45 years, I)bo. YousafM.P., 
Achammada I-louse, Androth. 

Khaulath L., aged 38 years, Dbo. Nailakoya T., 
Lavankka1 House, Androth. 

BaihaT,, aged 37 years, Dbo. Pookunhikoya, 
Thailath I-louse, Androth. 

Rahamth P., aged 42 years, Dbo. Koya Kiadve, 
Pathada 1-louse, Adroth. 



Naseera:anü M.K., aged 40 years, D/o. 'Kunhi Koya, 
Moo1akd House,Androth. 

Kadee.shomrri.abi L., aged 40 years, DIo. Seethi M., 
Lavanakkal House, Androth. 

Saromtbi T1., aged 43 years, D/o. Aboobacker, 
Thachery.HoUse, Androth. 

Mullapoo M.K., aged 39 years, DIo. Koya, 
Maidandurakatt House, Androth. 

Hafeera L., aged 39 years, D/o. Koyamma K.P., 
Lavanakkal House, Androth. 

Aysumrnabi T., aged 45 years, DIo. Muthukoya K.P., 
Thachery House, Androth. 

Habeebath A., aged 42 years, D/o. Muthukoya K.K., 
Ayinarnmada House, Androth. 

Muthubi P.M., aged 42 yeas, D/o. Yakoob, 
Puthammadam House, Androth. 

Rarniath Beegurn, aged 42 years, D/o. Sherukunhi, 
Kunnel House, Androth. 

Hameedath M., aged 43 years, D/o. Siddiqu M.K., 
Makke House, Androth. 

SaflyaM M., aged 39 years, D/o. Na!lakoya M., 
MathiLi1ouë, Androth. 

Rahil M., aged 39 years, D/o. Nallakoya, 
Mathil. I-louse, Androth. 

Hussain P.P.,' aged 45 years, Sb. Aboo Sala, 
Poovinapura I-louse, Androth. 

Aitakoya, a.ed 56 years, Sb. Asainar K., 
Attalada House, Androth. 

I-Iussai. E.K., aged 48 years, SIc Seethikoya, 
Edayakkal House, Androth. 

SayeedMohãrnd Koya L., aged 54 years, Sb. Kader P., 
Lavana1kaI House, Androth. 
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1-lussain K., aged 50 years, Sb. Sayeed Bhkari T.M., 
F Kunnahadaouse, Androth. 

Ismail, aued4. 0 years, Sb. Lava Burhikage MQOSa, 
Kunnumange 1-louse, Androth. 

Subaidabi, aged 37 years, D/o. K.K. Sayedmohammed, 
Pathada 1-louse, Androth. 

Pookunhi, aged 31 years, Sb. Saye Mohammed, 
Keechearn House., Androth. 

M.P. Mohammed Hussain, aged 35 years, 
Sb. Kidave, Moodampura House, Androth. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Adminis:trator, 
Administratiáfl of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

D irecftr, Department of Labour and Employment, 
Admi0istrati9n of the Union Territory of Lakshadweep, 
Kavarátti —682 555. 

Department of Education, Administration of the Union Territory 
of Lakshadwéep, Kavaratti, represented by its Director - 682 555. 

[)epartnent df.Agriculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director - 682 555. 

[)epartnent of Women and Child evelopment, 
AdministratiOn of the Union Territory of Lakshadweep, 
Kavarai, represented by its Director - 682 555. 

Depáit.rient Of Fisheries, Administration of the Union Territory of 
Lakshádveep Kavaratti, represented by its Director - 682 555. 

Department of Animal Husbandry, Administration of the Union 
Territory of Lakshadweep, Kavaratti, 
represented by its Director-682555. 



Lakshädweeo Khadi and Village Industries Board, 
Kavarati, re'rés'en'ted by its Chairman - 682 555. 

Revenue Su1"Divisiona1 Officer, Kavaratti Island - 682 555. 

Sub Divisiora1 Officer; Amini Island - 682 554. 

12 	AssistariEngineer, LPWD Sub Division, Andrott Island-682 553 

Laksh4ee'Dktrict Panchayat, District Panchayat (HQ), 
Kavaratti, 

represented by its Chief Executive Officer— 682 555. 

Village (Dwep) Pãnchayat, Kalpeni island, represented by its' 
Executivé Officgr - 682 55 1. 

Village (DWeep) Pànchayat, Kavaratti Island, represented by its 
Executive Officer - 682 555. 

Village (Dweep) Panchayat, Amini Island, 
represented b'its ixecutive Officer-682 554. 

Village (Dwep) ?anchayat, 
Kadaratii Island, represented by its 
ExeciJt'ke Officer - 682 553. 

Village (DWeep) Panchayat, 
Androth Island, represented by its 
Executive Officer - 682 552. 	 Respondents 

[By Advocate:Sri S. Radhakrishnan (Rl-8 & 10-18)] 

58. 	OA 3921201.3 

1-lusih, S/oAbosa!a, 
Sramappada (Konchukakada) House, 
AgesntI.y working as Cleaner, 
RGS I-9p1taI, Agatti 

.:•::i. 	..,. 
Shuköo S./ late Kidave, 
Pakrumupard'a I-lOuse, Agathi, 
Presently w'qkirig as Cleaner, 
RGS Hopita1, Agatti. 

Latheef, S/dAttkOa, 
Kalkandiyod'a House, Agathi, 
Presnt1y working as Cleaner, 
ROS l-lospit1, Agatti. 

; 	 . 



Aynepara House, Agathi, 
Presently working as Cleaner, 
RGS I lospital, Agatti 

5 	Subaida, D/d Mohamed, 
Kulalioda House, Agathi, 
Piesently wotking as Cleaner, 
RGS 1-lospitã1 Agatti. 

Hajara, Dio late Hyder, 
Beepapada I-louse, Agathi, 
Presently working as cleaner, 
RGS 1-lospital, Agatti 

Sheemabi, D/Olate Shamsuddeen, 
Beepapada House, Agathi, 
Presently woking as Cleaner, 
RGS 1-lospital,. Agatti. 

Abida,Dio Harneed, 
Makllyachoda House, Agathi, 

	

• 	Presently wOking as Cleaner, 
RGS Hospital, Agatti. 

Sulaikla, Did Moharned, 
Koylarn House, Agathi, 
Presently working as Cleaner, 

	

• 	RUS Hospital, Agatti. 

	

10 	ulauna'n, S/o Harn7a, 
Kalamhiy hitoda I-louse, Agathi, 
Presen 1tly woking as Cleaner, 
RGS 1-lospit4l, Agatti 

	

11 	Mahamood, /o Koyassan, 
Arnpe4alIy iIóuse, Agathi, 
PresentlI wOrking as Cleaner, 
RGS 1-lospital, Agatti. 

	

12. 	Saifulla, Sio Abdurahirnan, 

	

• 	Mariyathoda House, Agathi, 
Piescntly woi king as Cleaner, 
RGS Hdspital, Agatti 

	

13 	Abdurxnar, S/o late Harnza, 
Hquse, Agathi, 

Piese n ly wQrklng as Dhobi, 
RGS Hospital, Agatti 



14. AbduFkàder;Slo Ummer, 
Biyai.tiyoç1 House, Agathi, 
Pr&s€ifiy \ 1ing as Dhobi, 
RGS H9.spital, Agatti. 

15, 	AbduI.la.,S/o Khalid, 
Kandavar Gqtii House, Agathi, 
Presently wOrking as Cleaner, 
RGS 1-lospital, Agatti. 	 Applicants 

(By Advocate: Sri R. Rarnadas) 

Versus  

The Adftiinistrator, 
UnionTerritry of Lakhadweep, 
Kav tti.-68255 

2 	'lhe Chaiipeison, 
66`6) Panchayat, 

Agattisiand,. Union Territory of Lakshadweep 682553 

ThcMdical Qfficer in charge, 
Con uiiity F1ealth Centre, Agatti Island, 
UniM.lTerritory of Lakshadweep 682553 	 Respondents 

(By Advocale $ii S. Radhakrishnan (R1&3)) 

59. OA 319312013 

1 	C N ~u 	aged 44 years, 
Sb Siiaj, Chekireyarnrnakada House, 
Kadanat, Skilled Labourer, 
Office oith Assistant Engineer Electrical, 
Eectriëäl Sib. Division; Kadarnat. 

K.P.Jalâiud4een, aged 41 years, 
Sb 1-Iëed Madkinachetta, Kattipura House, 
Skilled [ abourer, 
Office of the. Assistant Engineer Electrical, 
Elè,ètr'ical 	Division, Kadarnat. 

) 

3 	K P atp4, aged 3 1 years, Sb late Nallakoya 
KuidpahdFIouse, Kadarnat, Skilled Labourer, 
Office o the Assistant Engineer Electrical, 
Elétric SuDivision, Kadamat. 

B.M:sàduija;.aged42 years, So Hameed Melachetta, 
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B itivobli fdHouse, Kadamat, Sk jiled Labourer, 
0111cc o1The\ssistant Engineer Electrical, 
Elecuical Sub Division, Kadamat. 

S. 	K.P..Kthihikya, aged 41 years, S/o late Hassainar, 
KeelaciierryHouse, Kadamat, Ski! led Labourer, 
Office of the Assistant Engineer, Electrical, 
El ec t r i ca l Sub Division, Kadarnat 	 Applicants 

(By Advocate: Sri. R. Sreeraj) 

The Administrator, 
Unior 'i'erritory of Lakshadweep, 
Kav4ratti 7 6825 55. 

The Directorof Panchayat, 
Department of Panchayat, 
Administrati6n of Union Territory of Lakshadweep, 
Kavaratti- 682 555. 

The Chief executive Officer, District Panchayat, 
Kadamat-682 556. 

The Aasistant Engineer, Electrical, 
Elecual Sub Division, Kadarnat-682 556, 

5 	1 he 	aupei son, 
Vlll4gc bveep Panchayat Kadarnat 682 556 

(By Advocáte.SriS: Radhakrishnan(R1 -4)) 

60. OA 394/.200. 

I. 	U.P. JnlS/o CO. Koyamma, aged 39 years 
woi I<i ng as Ski lied Laboui ci, 
Animal 1-Iusbandiy Unit, 
Union I eiitoiy of Lakshadweep, Kalpeni-682 557 
and esiiingt Umprampappada House 
Ka1pc.iIs1ad-682 557. 

2 	T. J) Muihukoya, S/o late M K Hamiakoya, aged 43 years 
woi king as Sil1ed Labourer, 
Animal 1-lusbandiy Unit, 
UnionTOrritdry of Lakshadweep, Kaipeni-682 557 
and rid:ing at Thithiyapada i-louse, 
Kalpeni Islahd-682 557. 

3. 	M. Hy:dcr, S/b i'te M.K. Yousef, aged 43 years 
work irig. is Casual Labourer, 



Anim:l Hus.hdiy Unit, 
Union Teiritoiy of Lakshadweep, Kalpeni-682 557 
and residing .t: Manchiyanam House, 
Kalpeni lslarld-682 557 

4 	KG Moharnncd lbnu Jaffei, Sb K P Sayed, aged 44 
ycais 	oi , wking as Casual Labourer, 
Animal'Husbandry Unit, 
Union Teritoiy olLakshadweep, Kalpeni-682 557 
and rbiding at Kakatchiyoda House, 
Kalpenil'slancl-682 557. 

M.K. Naseer,Sbo P.Cheriyakoya, aged 33 years 
workin.g as çaua1 Labourer, 
Animal Husbandry Unit, 
Union Territry of Lakshadweep, Ka!peni-682 557 
and residingt Mal.rnikakkada House,: 
Kalpenilslarid-682 557'. 

6. 	M. Kal'am, S/OM.C. Muthukoya, aged 34 years 
working as-Casual' Labourer, 	1 

Animal Husbandiy Unit, 
Unn Fenitoiy of Lakshadweep, Kalpeni-682 557 
and sidingt Maial House, 
Kalpetu lslhh'd-682 557 

7 	K K Mohammed Rafeeque, S/o V K Kojankoya, aged 45 
yeais, woing as Casual Labourer, 

Animal .1-lusbandry Unit, 
Union. Tehif.ry of Lakshadweep, Kalpeni-682 557 
and residing at Kandamkalam House, 
Kalpeni slaid-682 557 

8 	M untya, S/o late M C Ahrnedkunji, aged 47 years 
wotkin 41sCasual  Labourei, 

Unit, 
Unior e i itciry of Lakshadweep, Kalpeni-682 557 
andeidng;''.t Maral House, Kalpeni Island-682 557. 

K.Q. Abdul Salam, Sb P. Assainar, aged 39 years 
working as C'asual Labourer, 
Animal'l lusbaidry Unit, 	. 	' 	.. 
UniOn Territor' of Ltkshadweep, Kalpeni-682 557 
and residing at Kakatchiyoda House, 
Kalpeni Islard682 557. 

P.P'..v1'tiSthafa, S/o late Sayedrnuhammedkoya, 
agd4ears working as Casual Labourer, 
Ani'l usandiy Unit, 



Union Territory of Lakshadweep, Kalpeni-682 557 
and residing t Pokkarappada House, 
Kalpeni lslarid682 557. 	 Applicants 

(By Advocae: Sri 	Unnikrishnan) 

Versus 

The .Adminisrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

The Director of Panchayat, 
Department of Panchayat, 
Union l'erritOiy of Lakshadweep, 
Kavaratti ,-6g25 ss 

The Chief Iécutive Officer, District Panchayat, 
Uniori Territory  of Lakshadweep, 
Kavaratti ,-6;82 555 

The Veterinary Assistant Surgeon, 
VillágeDwëèp Panchayat, 
Kalpeni682 557 . 	 Respondents 

(By Advocate: Sri S. Radhakrishnani) 

61. OA 395/2013 

Sainul Ahid,:S/o Yusuf, aged 40 years, 
Chet•i.yamn :11a1a 1-louse, Kadamat, 
I - 

 
Ièii&ct Panchayat, Kadarnat. 

Abdül Shukö, S/o Sayed Au, aged 41 years, 
UWyachetta I  House, Kadamat, 
Bus Drivr, District Panchayat, Kadamat. 

M. Khalid, S/o.Nadeer, aged 43 years, 
Madurakam House, Kadamat, 
H1per, District Panchayat, Kadamat. 

4, 	Ayoobkhan, S/o Kunhikoya, aged 37 years, 
Keertii.Maha1 House, Kadarnat, 
Ie1pe ? Qistr.pt Panchayat, Kadamat. 

(By Advè4t: Sri 	Sreeraj) 

Versus 

Applicants 



;.. 

I 
The. Adruinisrator, 
1Jnio lelTitor' of Lakshadweep, 
Kaartti-6S 555 

The Director of Panchayat, 
Depathènt f.Panchayat, 
AdninitratiOri of Union Territory of Lakshadweep, 
Kavaratti-6825 55 

The Chief Executive Officer, District Panchayat, 
Kavaiatti-6825 55. 

(By Advocate: Sri S. Radhakrishnan) 

62. OA 400i20. 

I 	P.P. Sira ad 44 years, S/o M. Subair, 
Puthiya Pançlararn House, Agatti Island, 
Union Territory of Lakshadweep. 

2 

3 
Respondents 

NousId Ali ged32 years, S/o U. Sabjan, 
KeelaSaramina Pada House, Agatti Island, 
UniOn Territory ofLakshadweep. 

MI. Abdul Naer, aged 28 years, S/o M. Abdul Rahiman, 
Melil1Iorn House, Agatti Island, 
Union Ferritoiy of Lakshadweep. 

T.:(hdidaged 30 years, S/o Kidave,. 
Meld IllarnHouse, Agatti Island, 
UnioñerOry of Lakshadweep. 

K.C..AbduhShukoor, aged 38 years, S/o Kasmi, 
Kariyamac h .etta I-louse, Agatti island, 
UnionIerri.tory of Lakshadweep. 

M.P. NianUddin, aged 27 years, S/o M. Abusala, 
Melapa, House, Agatti Island, 
Union TR6 ry of Lakshadweep. 

(By Adoct(?: Si'i 	. Anilkumar) 

Versus 

I. 

 

The Adiiinisator, 
Union Territory of Lakshadweep, 
Ka\!aratti.-68255 I 

2, 	The Chairpeson, 

Applicants 



J .  

Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep 682553 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep-6825;1 

The Director of Panhayat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshadweep-68255 1. 

The Chief Executive Officer/Special Officer, 
\/illage (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep-682553. 

The Deputy Collector/ASO, 
Agatti Island, Union Territory of Lakshadweep-6825 53. 

(By Advocate: Sri S. Radhakrishnan) 

63. OA 404/2013 

Nadirsha NP., S/o Nallakoya P.V., 
aged 31 years, Nenampappada (I-louse), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology- Kalpeni Dweep. 

Affefudheen AK., 
S/b Cherikoya K, aged 30 years, 
Akkara (I-louse), Kalpeni IsIaiid. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology-
Kalpeni I)weep. 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Adniinistrator, 
Union Territory of Lakshadweep, Kalpeni. 

• 	• 	2. 	The Chairperson, 
• 	 Village (Dweep) Panchayat, Kalpeni. 

The Director of Panchayat, 
Department of Panchayath, Kavaratti-6825 55. 

Applicants 



(By Advocate: Sri S. Radhakrishñan (RI 5 3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Ani,mal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 	 Applicant 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

Director of Panchayat, 
[)epartment of Panchayat, 
Adnjinistration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal 1-lusbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 	 Respondents 

(By Advocate: Sri S. Radhakrishrian (RI-3)) 

65. OA 413/2013 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathurnmathoda (House), Kiltan Island, 
U.T. of Lakshadweep, Working as 
Homeopathic Attender in Homeopathic Unit 
Kiltann Dweep. 	 Applicant 

(By Advocate: N'r. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 
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The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

I)irector of Panchayat, 
Department of Panchayath, Kavaratti-682555. 

Mission Director, 
National Rural Health Mission, Kavaratti-682555. 

Medical Officer in Charge, 
Primary Health Centre, Kiltan Island. 

(By Advocate: Sri S. Radhakrishnan (Ri, 3 to 5)) 

66. OA 423/2013 

Abdul Kareern C., aged 42 years, S/o Subair P.P., 
Chonam House, Agatti. 

Ubaid V., aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

Mohammed M.,aged 40 years, S/o Basha A.P., 
Moothammada House, Agatti. 

Hafsath M., aged 46 years, D/o Ummer, 
Moothammada House, Agatti. 

Maviya U., aged 48 years, S/o Ahamed, 
Uriyoda House, Agatti. 

Urnilla T.P., aged 54 years, D/o Khader, 
Thekkilappura House, Agatti. 

lJrnmer C.K., aged 54 years, S/o AlifT.P., 
Chekkakkal F-louse, Agatti. 

Aboobacker P.K., aged 31 years, S/o Koyassan, 
Puthukotta House, Agatti. 

Mohammed T.P., aged 39 years, S/o Hamza; 
Thoppumpadi House, Agatti. 

Respondents 



I 0. 	Saromma M., aged 39 years, D/o Hamza, 
Marl yathoda 1-louse, Aga.tti. 

AshrafA.K., aged 42 years, S/o Aharned M., 
Achan Kuttiyoda House, Agatti. 

Abdul Razzak R., aged 33 years, S/o Hamza U., 
RouHammada 1-louse, Agatti. 

3. 	ShalThhi PP., aged 36 years, D/o 1-Iamza K., 
Puthiyapura I-louse, Agatti. 	 Applicants 

(By Advocate: Mr. K.B. Gaogesh) 

Versus 

I. 	The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Director of Panchayats, 
Department of Parichayats, 
Administration of the Union Territory of Lakshadweep, 
Kay a rat t i-682555. 

Director of Education, 
Directorate of Education, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Village (Dweep) Panchayat, 
Agatti Island represented by 
its Excecutive Officer-682554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

67. OA 44482013 

Aboosalih, S/oRasheed Koya, 
Padalapura, Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 	 Applicant 

(By Advocate: Sri Shabu Srcedharan) 

Versus 

I. 	Union Territory of. Lakshadweep represented 
by the Adñinistrator, 
Kavaratti Island. Pin- 682555. 



H 

 The. Director of Panchayat, 
Union Teriitory of Lakshadweep, 
Kavaratti Island. Pin- 682555. 

 The Chairperson, 
Village ([)weep) Panchayat, 
Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

 The Executive Officer, 
Village (Dweep) Panchayat., 
Kiltan island. 	 . 	 . .. 
Union Territory of Lakshadweep, Pin-682558. 

 The Assistant Engineer, 
Electrical Sub Division, Kiitan Island. 
Union 'l'erritory of Lakshadwe.ep 
Pin-682558 	. . 	 Respondents 

(By Advocate: Sri S. Radhakishnan (RI, 2, 4& 5)) 

68. OA 45312013, 

I. Hameed K., S/o Abdul Rahman, aged 36 years, 
Keelazillam 1-I) Kiltan Island. 
Union Territory of Lakshadyveep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

 Saleem K., S./o Badar K, aged 28 years, 
Kuttukum (i-I) Ki ltan island, 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Laksh'tdweep Building Development Board, Kiltan. 

 1-lisminoor, S/o Mohamned, aged 38 years, 
Pakkiyoda (I-I) Kiltan lsand., 
Union Territory of Lakshadweep. 
Working as Casuai.jabourer in 
Lakshadwcep Building I)evelopment Board, Kiitan. 

 Ponkutti, S/o Pookoya, aged 48 years, 
Surarnhiyoda (H) Kiltañ Is!and, 
Union Territory of Lakshadweep. 
Work iig as Casual Labourer ,  in 
Lakshadweep Building Development Board, 

KiltaH: 	 Applicants 
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(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(B),  Advocate: Ms. Daisy.l Daniel) 

Versus 

The Administrator, 
Union Territory of Lakshadweep. 

2. 	The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

3, 	Secretary, 
Lakshadweep Building Development Board, 
Kavaratti. 

4. 	Director o f.Panchayat, 
Department of Panchayat, Kavaratti. 

(By Advocate: Mr. S. Radhakrishnan (RI, 3 to 4)) 

69. 	O.ANo.48812013 

Salmath 
D/o. Siyed Koya 
Maclapally I-louse 

Respondents 

Chcilat lsJand. 	 Applicant 

(By Advocate Mr. K.B. Gangesh) 

Versus 

The Adi3linistrat01 - , 
Admintration of the Union Territory 
of LakFThdwëp,1<avaratti T  682 555. 

The Director (Services) 
'Admin'istratid 	f.the Uriio'nTerritory 
of l.akshadwecp (Secretariat), 
Kavaiatti 682555. 

Department of•Science and Technology 
Union Territoryof Lakshadweep, 
Kavaraihi - 682 555. 
Represented by its Director. 

(By AdvocatçMr. S. Radhakrishnan) 

70. 	OA 492/20.13 

Respondents 



K. Bushra Bgum, WIo Hakeem, 
Aged 27 yeai, Casual Labour, 
Office of the IV eterinary Assistant Surgeon, 
Animal Husbndry Unit, Amini. 
Lakshaclweep-682 552. 	 Applicant 

(By Advocate: Sri V.B. Haiinarayan) 

Versus 

Union of India rep. By 
the Administrator, 
Union Territory of Lakshadweep, 
Kavaratti Island, Pin- 682555. 

2, 	The Di iector of Panchayat, 
Departient of Panchayat, 
Union Territory, of Lakshadweep, 
Kavartti Island- Pin- 682555. 

The Veterinary Assistant Surgeon, 
Animal 1-Iusbandr' Unit, Arnini. 
Union Territory of Lakshadweep-682 552. 

The Chairperson, 
\'illage (Dweep) Panchayat, 
Amini, Lakshadweep -682552. 	 Respondents 

(By Advocatt: Sri S. Radhakrishnan (R1-3)) 

71. 	3A 499/2013 

Rahmath Beegum Keelakunnikkam, 
W/o. IVtohammed.B.K, 
Data Entry Operator (MGNREGA), 
Sub-Divisional Office, 
Kadamat island, 
Union Territory of Lakshadweep; 
Residing at Keelakunnikkam House, 
Kadamat Island 
UnionTerritory of Lakshadweep, PIN —682 556. 

2. 	Moharinied Shafi Qraishi N4alika, 
S/o. M. Sayedali, 
Data Entry Operator (MGNREGA) 
Village (Dweep) Panchayat Office (MGNREGA) 
Kadamàth Island, Union Territory of Lakshadweep, 
Residing at Malika House, 
Kadamat Island, 



(02- 	 • 

Union Territory of Lakshadweep, PIN —682 556 	Applicants 

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
(Depaftment of Rural Development) 
Kay arath I 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

The Programme Officer, 
National Rural Employment Guarantee Act, 
Office of the Programme Officer, 
National Rural Employment Guarantee Act, 
Kadamat, Union Territory 
of Lakshad weep. 	 Respoidents 

(By Advocate Mr. S. Radhakrishnan) 

72. 	OA 507/2003 

MuthuKoya K 
Casual Labour, Street Light Maintenance 
Village Dweep Pmnchayath, Amini Island 
Union Teriitory of Lakshadweep 
Permanent address : Kunninamel House 
Amini Island, Union Territory of Lakshadweep 
Pin - 682 552 	 Applicant 

(By Advocate: Mr.TCG Swamy) 

Versus 

I 

 

The Adrhinistratoi 
Union Trritory of Lakshadweep 
Lakshadweep Administration 
Kavaratti.— 682 555 

The Executive Engineer 
(Department of Elçctricity) 
Admi ii stration of the Union Territory ofLakshadweep 
Kavaratti - 682 555 

The Secretary (Panchayats) 
(Directorate of Panchayats) 



Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Chairperson 
Village Dweep Panchayat 
Amini Island, 
Union '1erritory of Lakshadweep - 682 552 

The Assistant Engineer (Ele) 
Electrical Sub Division 
Union 'l'erritory of Lakshadweep 
Amini Island 682 552 
The Director 
(Directorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavaiatti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (Rl-3,5&6) 

73. 	O.A No.509/2013. 

Maleeha Beegum K.C. 
D/o. lrqicen Kandilath 
Kaval Chetta I-louse, Androth. 

Shahida Beegum K. 
D/o. Htmzakoya 
Kandlath 1-louse, Androth, 

Subaida M. 
DIo. Kidave U.K 
Makk I-louse, Androth. 

AyshaBegum P.V.K 
D/o. Yakoob P.1K 
Puthiy ..Pentamveli Kad 
Androth:. 

Rahmath l3eegum K 
D/o. l-lamzakoya P.P 
Kunhal I I-louse, Androth. 

'l'hahiia L. 
l)/o. Seethi Nallal 
Lavanàkal I-louse 
Androth. 

SubaidaA. 
D/o. Syed Mohammed M. 



I 
Aliyathara 1-louse, Androth. 

Fathimathu Suhurabi P.V.K 
D/o. Maj.eed P.V,K 
PentanThcli Kad, Androth 

Siyad Jhan L. 
Sb. Kunhikoya A. (Late) 
Kandi1th House, Androth. 

RaisaK. 
ID!. Baclarudheen Melechetta Mechery 
Kadiyammada I-louse, Androth. 

1-laseena Beegum C.P.l 
Dbo. Abdulla M.P 
Chemmachery Puthiya 111am House 
Aidroth: 

12 	1-labsabi P.U.P 
DIo. Fàkarukdheen K. Cheriyadam 
Ummaihablyapura House, Androth. 	 Applicants 

(By Advocate: Mit K.B. Gangesh) 

Versus 

The Administrator, 
Adminitration of the Union Territory 
of Laks adweep, Kavarathi - 682 555. 

2 	Diiecioate of Industries 
Union .frritory of Lakshadweep 
Kavarthi, represented by the 
Director of Industries - 682 555, 

3. 	Coir Supervisor 
Coir Production Centre, Androth - 682 557. 	Respondents 

(B y  Advocate: Mi. S. Radhakrishnan) 

74. OA 510/2013 

1-1aseena@ 1-laseenabi Therakkal 
I herak1i I-louse, Kadamath 
D a t a 	Operator 
Vil1ag.weep Panchayath, Kadamath 	 Applicant 

(By Advocat: Mr.R.Sreeraj) 



Versus 

1, 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

2. 	The Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

T. 	The Executive Offlcer, 
Village (Dweep) Panchayath 
Kadamat -- 682 556 

The Chairperson 
\'illage (Dweep) Panchayath 
Kadamat 682 556 

The 1)istrict Programme Coordinator 
MGNREGA, Kavaratti - 682 555 

'1" he Sub Divisional Officer and 
Programme Officer MGNREGA 

Kadamat - 682 556 	 Respondents 

(By Advocate:. Mr.S.Radhakrishnan (RI -3,5&6) 

75. OA 557/2013 

I. 	K.V.Naseer' 
Kodavalappu House, Kiltan 
Cook, Government Sen ior Secondary School 
Kiltan 

2. 	K.P.I)awood 
Kilappura 1-louse, Kiltan 
Peon, G overnment Senior Secondary School Applicants 
Kiltan 

(By Advocate: Mr.R.Sreeraj) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

2. 	The Director of Panchayath 

Applicants 



Department of Panchayath 
Administration of Union Terrjtory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Pa n chayath 
Kiltan-682 558 

The Chairperson 
Village (Dweep) Panchayath :  
Kiltan-682 558 

The Principal 
Government Senior Secondary School 
Kiltan—.682 558 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R1-3 & 5) 

76. OA 566/2013 

SaflyathS 
Cook, Government High School 
Kadamath 
Residing at Pallam, Kadamath Island 
Union Territory of Lakshadweep 

P.P.Ismail 
Cook, Government J.B.Schol 
Kadamath 
Residing at Kadamath Island 

M.P.Attakoya 
Cook, Government J.B.School 
Kadamath 
Residing at Kailiyammakada 
Kadamath Island 

K.K.Khalid 
Cook, Government J.B.School 
Kadamath 
Residing at Biriyommada 
Kadamath Island 

P.Amanulla 
Cook, Government J.B.School 
Kadamath 
Residing at Kunnumpura 
Kadamath Island 



6.. 	UmmerP.P.I 
Cook, Government J.B.Schcol 
Kadamath 
Residing at Alikothapura 
Kadamath Island 

7. 	Hidayathul!aP 
Cook, Government J.B.SchbOl 
Kadamath 
Residing at Kadamath Island 

.8. 	Muhammed Shafi P.P 
Cook, Government S.B.School 
Kadarnath 
Residing at Kadamath Is1aii:d 

9. 	Po.okunhikoyaP.P 
Watchman / Helper 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath 
Residing at Puthiyapura 
Kadamath Island 

Abdullakoya B.M 
Watch and Ward 
Government J.B.School, Ka.amath 
Residing at Biriyornrnada 
Kadarnath Island 

JaferP 
Driver, Jawaharlal Nehru Senior Secondary .School 
Kadamath 
Residing at Pupathada 
Kadamath Island 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

I. 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Head Master 

Applicants 



Government J B School 
Kadamath —682 556 

	

4. 	The Principal 
Jawaharlal Nehru Senior Secondary School 
Kadamath - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

77. OA 567/2013 

1-labeebulla P.M 
Puthiya Malika House, Kadarnath 
Driver, Government Jawahrla1 Nehru 
Senior Secondary School 
Kadamath Island 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

1 . 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

	

2. 	Director of Panchayath 	H 

Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

3. 	The Principal 
Government Jawaharlal Nehru Senior Secondary School 
Kadainath Island 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

78. OA 580/2013 

Yacoob 
Kathathe Chetta House, Kadmat. 

Vahida 
Marikilam 1-louse, Kavaratti. 

Habusa 
Alachapada, Kavaratti. 

Yacoob 
Kaladi I-louse, Kavaratti. 
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 Muhammed Salib 
Aynepura House, Kavartti. 

 Fareeda Beegarn 
Mô!okepura House, Kav'aratti. 

 Saleem 
Pallicham 1-louse, IKavarátti. 

 Barnban 
Nambicham House, Kavaratti, 

 Sayed Abdullakoya 
Chendipura House, Kavartti. 

10, 'Nafeesathbi 
Poodi.yam House, Kavaratti. 

II. Jamali.yath 
Thirinipura House, Kavtti. 

 Fazeela Beegurn 
Kannipura House; KavarUi. 

 Ummer 
Thirinikad House, KavYatti. 

•  Firo'zkan 
Athnachammada HouseKàvaratti, 

 Jaffe 
Marikilarn 1-louse, Kav:âratti. 

 Arn.anulla, 
Mela 111am House, KaVrtti. 

 Sirajudheen 
Molokepura 1-louse, KaV'äiàtti. 

 Hiyasudheen 
Chamayathapura 1-louse Kavaratti. 

 Fathahudeen 
Kadapurathaba House,Kavaratti. 

 Muneer 
Kuttipapepura House, Kavaratti. 



. 

Ashik 
Puthiya Al ikom House, Kavaratti. 

Muhammed Musthafa, 
Achadapurakatt House, Andrott 

Mujeeb Rahrnan T.P, 
Thaleka Pura, Kavaratti. 

,Jamhar l-lusain 
Beeranthoda 1-louse, Kavaratti. 

Muhsin 
l3eeranthoda I-louse, Kavaratti. 

Rauf 
Chettipura House, Kavaratti. 

Hazarath 
Chungam House, Kavaratti 

Khalid 
Thottathapura House, Kavaratti 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

V el's us 

The Administrator 
Administration of Union Territory of Lakshadweep 
Kavaratti —682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Trritory of Lakshadweep 
Kavaratti - 682 555 

Director of Agriculture H 

Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavai'atti - 682 555 

Director of Animal Husbandry 
Department of Animal Husbandry 
Administration of Union'Territory of Lakshadweep 
Kavaratti - 682 555 

Village (Dweep) Panchayath Kavai'atti Island 
represented by its Executive Officer, 



(By Advocate: Mr.S.RadhakrisP) 

79. OA 582/2013 	 H 
I. 	Rasheed Koya 

Multi Task Employee 
Public Library, Kilthan 
Residing at Kilthan 

2. 	Smt.SulfabeegUm 
Cook, G.H.S Kadmat 
Residing at Melachetta Haijuniakudi 
Kadarnath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Admitistrator 	11 

Union Territory of Lakshadweep 
Kavaratti —682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Library and Information Assistant 
Office of Library and Information Assistant 
Public Library, Kilthian Iind 682 557 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

80. OA 601/2013 

Rasheed Koya S.V., Sb. Abdulla Koya P.S., 
Shaiknaveed (lI), Kiltan Island P0.; 
Union Territory of Lakshdwep, Pin -682 555. 	Applicant 

(By Advocate: Mr. Shabu Sreedharan) 

: 	Versus 

1. 	Union Territory of Lakshadweep, represented by the 
Administrator, Kavaratti Island, Pin - 682 555. 

2 	1 he Dii ector of Panchayath, Union Terntory of Lakshadweep, 



J. 

Kavaratti Island, Pin - 82 555. 

The Chairperson, Vii lae (Dweep) Partciayath, 
Kiltan Island, Union Teritory of Lakshadweep, 
Pin-682 558. 

The Executive Of cer,Vi1lge (Dweep) Panchayath, 
Kiltan Island, Union Trritory of Lakshadweep, Pin - 682 558. 

The Library and Information Assistant, Public Library, 
Kiltan Island, Union Territory of Lakshadweep, 
Pin - 682 558. 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (RI, 2, 4 & 5)] 

81. 0A634/2013. 

Malikdeenar, aged 21 yeas, S/o..Hamzath, 
Sara Manzil House, Agatti. 	: 	 Applicant 

(By Advocate: Sri K.B. Gangesh)I 

Versus 

1 . 	The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682. 555. 

Director of Panchayats, 
Department of Panchayats, 
Administtation of Union Teritory of Lakshadweep, 
Kavaratti —682 555. 

Department of Education, Administration of the 
Union Territory of Lakshadweep, Kavaratti, 
represented by its Direct'oi - 682 555. 

Village (Dweep) Panchayat, 
Agatti Island, represened by its Executivp Officer, 
682 554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

82. OA 635/2013 

Fathahudheeri K.P., age'd 40 years, S/O; Sayd Muhammed Koya, 
Kattampalli I-louse, A.gatti. 

Younis, aged 31 years 5/0. .Abdul!a, Mariyathoda House, 
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Agatti. 

4.eaers, D/o. Kasmi, Kuttiyam K.M. Shahida, aged  
Mukriyoda House, Atti. 

K.M. Arnina, aged 46 years, D/o. Abdul Rahman, 
Kuttiyam Mukriyoda House, Agatti. 	Applicants 

(By Advocate: Sri KB. Gangesh) 

Versus 

The Administrator, 
Administration of the UnionTerritory of Lakshadweep, 
Kavaratti-682 555. 

Director of Health Services, 
Directoate of Ha1th Services, 
Kavaratti —682 555; 

•:ge Medical Officer in char, 
Community Health Ceiftie, Agatti - 682 553. 

Medical Officer in Eh}ge; Rajiv Gandhi Speciality Hospital, 
Agatti - 682 553, 

Village (Dweep) Panh'at, Agatti Island, represented by its 
Executive Officer, 682 553. 	 Respondents 

(By Advocate:• Sri S. Radhakrishnan) 

83. OA 791/2013 

Fareeda Beegurn M,I., Meppa,da 111am, 
Agatti Island 

(By Advocate: Sri K.B. Gngesh) 

Versus 

The Administrator, 
Administration of the tThibnTerritory of Lakshadweep, 
Kavaratti-682 555, 

2 	Director of Panchayat, 
Department of Panchayasç ••• 
Administration of Union  Territory of Lakshadweep, 
Kavaratti - 682 554 

App 1 i cant 



Project Manager, Desiccated Coconut  Powder Unit, 
Lakshadweep DevelopmentCorporation Ltd., 
Agatti, Kavaratti - 682.554. 

The Deputy Director (Adrnn), Làkshadweep Development 
Corporation, Kavaratti - 68 554. 

\'illage (Dweep) Panchayat, 
Agatti Island, represented byis Executive Officer, 
682 553, 	 Respondents 

(By Advocate: Sri S. Radhakrishñià),. 

84. 0A822/2013 

B.P. Navas, Aged 27 years, SIo.:Kasi M.P., 
Valiyapura House, Kilthan Island P.O. 
U.T. oFLakshadweep. 	 Applicant 

(13)' Advocate S i P V Mohanan) 

Versus 

. The Administrator,. 
UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayat, 	. 
Department ofPanchayat, 
Administration of UT of Lks.hadweep, 
Kavaratti 682 555. 

The Principal, Governrnerit Higher Secondary School, 
Kilthan Island - 682 556.. 	 Respondents 

i. 

85. 0A880/2013 

Muthukoya N.P 	. 	 S  

Nalakapura, Kiltan Island 
Union Territory of Lakshadke-682 558 	 Applicant 

(By Advocate: fVIr.Shabu Sreedharan) 

Versus 	.1 

Union Territory of Lakshd'veep represented 
by the Administrator. S  S  
Kavaratti Island —682 
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Director of Panchayath 
Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

The Senior Adminjstratjv Qfcer 
Education (District Paiichyath) 
Union Territory of Lakshdweep 
Kavarattj Island - 682 

4. 	The Principal 
Government Senior Secbndary ,  School 
District Panchayat, Kiltan island 
Union Territory of Lakshadweep 682 558 

(By Advocate: M1.S.Radhakrishnan). 

86. ()A 898/2013 

K.C.Abdul Khader 
Kulikaraya Chetta Hou,: 
Chetlat Island 
Union Territory of Lakshw- 682 554 

(By Advocate: Mr.Shabu Sreedhar.n) ,  

Verss 

Union Territory of Lakshäd 	represented 
by the Administrator 	r11 

Kavarattj Island - 682 555 

The Director of Panchayath 
Union Territory of Lakshadweèp 
Kavaratti Island - 682 555: 

The Senior Administratiie Offider 
Education (District Panchayath) 
Un ion Territory of Lakshadweep 
Kavarattj Island - 682 555;c:\: 

The Principal  
Government Senior Secndary School 
District Panchayat, Chet1t Island 
Union Territory of Lakshadweep 682 554 

(By Advocate: Mr.S.Radhakrisrnan) 

Respondents 

Applicant 

Respondents 



. 87. 0A904/2013 

Kadeeja C.P 
Cheriyapurakad 	: 
Kalpeni Island 	 . 	 Applicant 

(By Advocate: Mr. K.B.Gangesh 

Versus 

I. 	The Administrator 
Administration of the Unioh territory of Lakshadweep 
Kavaratti - 682 555 

Sub Divisional Officer 	. 
Office of Sub Divisional Officer 
Kalpeni Island - 682 554 

The Director (Rural developit) 
Department of Rural DeveIo'mënf. 
Administration of the Union Teiritàry 
of Lakshadvieep ;  Kavaratti -682355 	 Respondents 

(By Advocate Mi S Radhakrishnan) 

88. 	OA 905/2013 	 .• 

Abdul Khader C. 	,. 
Chekkiriyarnrnada I-louse 	:..... 
Agatti Island 	 . 

BuarJamharT.p 	: 
Theklapura House 
Agatti Island 	.. 	 Applicants 

(By Advocate: Mr.K.B.Gngesh) 

Versus 

I. 	The Administrator 	 .•. 
Administration of the Union Territory of Lakshadweep 
Kavaiatti Island —682 555 

2. 	Director of Panchayaths 	. 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 . 



.ty 	. 

Project Manager 
Des iccated Coconut Powder Unit. 
Lakshadweep [)eve1ornh Corporation Limited 
Agatti, Kavaratti - 682 5.55 	. 

The Deputy Director (Admn) 
Lakshadweep Development Corporation : 
Kavaratti —682 s 55 

Village (Dweep) Panchayath 
Agatti Island represented by its 
Executive Officer - 68255.3 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

89. 0A939/2013 

Safiyullah K.C. . 	. 
Kuttiyachada . House 
Kalpeni Island 

SaifullaM.I 
Melaillarn House 
Kalperii Island 	•d 

Kunhikoya M.V 
Mathil Valiyarnrnada House 
Kalpeni Island 

KidaveK.O 
Kakkachiyoda House 
Kalpeni House 	: 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

I. 	The Administrator 
Administration of the Uiion Territory of Lakshadweep 
Kavaratti Island - 682:555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

Lakshadweep Buildingbevelopment Board 
Union Territory of Lakhadweep 
Kavaratti represented by its Se,cretary - 682 555 
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The Technical Officer 
Lakshadweep Building Dvelopient Board 

Kalpeni Island - 682 553 

Village (Dweep) Panchayth 
1.1 

Kalpeni Island representedby its 
Executive Officer - 682 5L53 	 Respondents 

(By Advocate: Mr.S.Radhakrishnn) 

90. OA 942/2013 

Mohammed Ashik 
Palliyat I-louse 
Androth Island 

Abdul Latheef 
Karakunnel House 
Androth Island 
Mohammed Ubaidulla 
Chodath House 
Androth Island 

Mohammed Fathahulla 	v 
Karachetta House 	F. 

Androth Island 	 Applicants 
c i 

(By Advocate: Mr.K.B.Gangesh), 

Versus 

The Administrator 
Administration of the Unioi Territory of Lakshadweep 
Kavaratti Island - 682 55 5' 

Director oiPanchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

Lakshadweep Building Development Board 
Union Territory of Lakshadweep 
Kavaratti represented by its Secretary - 682 555 

The Technical Officer 
Lakshadweep Building Development Board 

Androth Island - 682 554 
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•5• 	Village (Dweep) Panchayath 
Androth Island represented by its 
Executive Officer -.682 554 

	
Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

91. OA 952/2013 

Abdul Salarn N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, Kalpeni 
Residing at Chakakeel House 
Kalpeni, Union Territory of Lakshadweep 

P.Mohammed 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
Harnza Koya P 
Casual Labourer 
Power House, Kalpeni 
Residing at P1lat.h House 
Kalpeni 

(By Advocate: Mr.Hariraj M.R) 

Versus 

Union of India represented by the Secretary 
to Government of India 
Ministry of I-Tome Affairs 
New Delhi - 110 001 

2. 	The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

3.. 	.Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of Lakshadweep 

Applicants 
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4. 	Junior Engineer, 
Electrical Section, Kalpeni 
Union Territory of Lakshadweep 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R2-4) 

92. OA 1100/2013 

AbdulKhader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

I. 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

li)ftector (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

93. OA 1202/2013 

I. 	Akathar Ahammed K.K 
Internâl Inspector 
Agricultural Department, Kalpeni 
Kunnamkulai-n House 
Kalpen.i Island 
Union Territory of Lakshadweep 

2. 	Mohammed Iqbal KPV 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnipavavaliyammava House 
Kalpeni Island 
Union Territoiy of Lakshadweep 



3. 	Fareeda Beegum P.V 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpeni 
Pentamveli House 
Kalpthi Island 
Union Territory of Lalshadweep 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of.Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaràtti - 682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island —.682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 

(By Advocate: Mr. S.Radhakrishnan) 

94. 	O.A No. 1225/2013 

C.P. $howkathali, 
S/o. Mohammed Koya 
Casual Labour, Electrical Section, 
Kalpeni. 
Residing at Chemmanam Pally House 
Kalpeni 

(By Advocate: Mr. Hariraj M.R) 

Versus 

The iq.i0n of India 
Rept:ented by the Secretary to 
Govment of India, 
Mihistry of Home Affairs 
New IJeihi - 110001. 

Applicants 

Respondents 

Applicant 



The Administrator 
	

. 

Union Territory of Lakshadweep 
Kavaratti 682 555. 

Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

4 	.Junior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep - 682 555. 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

Respondents 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 20 14:- 

ORDER 

Il on t ble MrJtistice A.K.Bashecr, Member (J) 

Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engaged/disengaged by Village/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	The common grievance of all the applicants is that their services are not 

being regularized even ihough they have been working for years together, albeit 

on casual/daily wage basis. Therefore the common prayer in all these cases is for 

issue of a direction to the respondents to regularize their services. In the case of a 

few others who have been retrcnchcd on completion of the period of engagement, 

the prayer is for issuAa direction to re-engage them. 



- c2.3 

3. 	The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under the 

Village/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala 1-ugh Court in Administrator and another 

Vs. Naderkoya and others - 2005 KHC 248. It is further contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of coirse, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

contention:- 

Secretary, State qfKarnataka & Others Vs. Umadevi and Others - 
(2006) 4 SCCI. 

State of Rajasihan Vs. Dava La! - (2011) 2 SCC 429. 



I... 

Satya Prakash and Others Vs. State of I3ihar and Others - 
	

. 

(2010)4 SCC 179. 

Official Liquidaior Vs. Dayanand and Others - (2008) 10 SCC 1. 

R. N. Nanjundappa Vs. T.Thimmiah —(1972) 1 SCC 409. 

Jeemon V.R. Vs. State of Kerala - 2012 (1) KHC 397. 

State of Kerala Vs. Valsaimna - 2012 KLT 294. 

Non-Panchavath Cases 

OA 212, 266, 268, 299, 325, 347, 354, 366, 372, 380, 488, 499, 509 

& 1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, Industries, Environment & Forests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc, While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 years. Similarly the applicants in OA 

347/2013 have also been working ever since 1997, We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

8; 	It is beyond controversy that all the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

in fact undergone. I-owever, in those cases also, no material has been 

placed before us in support of the above contention. Sirniarty it is not in 

dispute that such engagements were not made against sanctioned posts. In 

short, this process of casual engagement on daily wage basis for 89 days 
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Ilas been going on in the Union Territory for the last two decades or more. 

These employees have öontinued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been inforrned that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Urnadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc einp1oyees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who havecontinued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

ernployes be considered on merit in the light of the principles settled by 

the Apex Court in the c.ases in S. V.Narayanappa - AIR 1967 SC 1071; 

R.N.Nanjundappa (1972) 1 scc 409 & B.N.Nagarajan -- (1979) 4 5CC 

507 - as a one time measure. 



A three judge Bench of theApex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a diffrent view from the law settled in Umadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

In Harminder Kaur - (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

Long service by itself may not be a ground for directing 
regularizalion. Regularization is not a mode of appointment. 
When appointments in public office are required to be made, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departure is 
made jhr not scrupulously following the conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, ills imperative that the same must be done within the 
Jur corners of the delegated power by the authority 
concerned." 

In the above case (Harminder Kaur), the appellants were school 

teachers and they were appointed 'by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would not have 

any claim for ad-hoc/regular appointments available in the Institute and 

that the contractual appointment could, be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court held that initial appointments of the appellants were made in gross 

violation of the provisions coniained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking 

note of the admitted position that 800 posts of teachers were lying vacant, 

the Apex Court expressed the hope that the plight of the appellants would 

also be 'taken into account by the administration and consider the 

desirability of relaxing the age-limit provided in the Rules. 
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In Nanjundappa (Supra), the Apex Court had held thus:- 

If the appointment itself is in infraction of the rules or if it is in 

violation of the provisions of the Constitution, illegality cannot be 
regularized. Rat (fIcation or regularization is possible of an act which 
is within the power and province of the authority, but there has been, 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. Regularization cannot be said to be a 

mode of recruitment. To accede to such a proposition would be to 

introduce a new head of appointment in defiance of rules or it may 

have the effect of setting at naught the rules. 

We do not propose to burden this order by referring to several other 

decisionsrendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Umadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is that the authorities concerned, be it the Lakshadweep 

Administration or the Village (Dweep) Panchayats/District Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra) at that point of time. 

16.. Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. It is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

still it appears that many of them have been allowed to continue. Many of 

them have been engaged in one scheme or the other sponsored by the 

Central Government or in some such other schemes or programmes floated 

by the Administration on its own by utilizing the funds available with it. 

The Administration or Village (Dweep) Panchayats have not come out with 



any data as regards the actual requirement of employees in various 

departmepts under them. It 	has 	been 	noticed that 	in 	some of the 

departmePts, the casual employees have been working apparently against 

regular posts for years together.. Why is it that such posts are not identified and 

sanctioned ? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and' the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicants 'have been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

approached this Tribunal, aggrieved by the failure of the Union of India 

and the:  Lakshadweep Administration in granting them temporary stais 

under the Scheme for Temporary Status & Regularization introduced by 

the Union of India, in O.M.No. 51016/86/Estt (C) dated 10.09.1993. It 

appears that the upkeep, maintenance and distribution of the drinking water 
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to the local residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure and the 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularization) Scheme, 
1998 and prescribe it prospectively to the Panchayats Jbr granting 
tempOrary status to casual labourers as per the parameters of' the 
schéA'ie. 

The first respondent, i.e. the Union of India in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical fbrmalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Admihistration prescribes the scheme to the Panc'hayats for 
regularization of eligible casual workers, no regular appointments 
would be made by the Panchayats in respect of at least two third of 

thc.regular vacancies in Group D which would be kept reserved for 
the regularization of the casual workers under the scheme. 

df No casual workers, including the applicants, who are in the 
service of' the Panchayals on the date of issue of these orders would 
be retrenched on the face of availability of work or for making way 
for fresh recruits without considering them for the grant of temporary 

status if eligible as per the scheme. 

20. The Division Bench of the High Court while allowing the Writ 

Petition filed by the Administration noticed that another Bench of this 



Tribunal in Original ApplicationN6.1297 & 2.18 of 1998 had rejected an 

identical relief claimed by some oher casual labourers, holding thus:- 

"We have carefully perzised the pleadings and other materials on 
record. We have also given our anxious consideration to the, rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the Island Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequently by the succeeding local self Government body, namely 
the Village (Dweep) Panchayat of Androth/Minicoy. The 
Chairpersons of the respective Island Council might have with or 
without proper authority from the Councils issued what are 
purported to be appointment orders and the subsequent service 
ceri(ficates. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of U. T. of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Administration................ 

In the case on hand the applicants were not employed against 
any posts sanctioned by t,he administratioh and that would ma/ce all 
the dfference. The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Pan chayat 
authorities considered it expedient to give employment to them. It 
probably might have oJfrred some succor &v way of daily rated 
wages to the unemployed local persons ............ ...... 

Neither the Panchayat authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned by the Administration could be considered 
regular. As mailers stand, the Administration of U. T. of Lkshadweep 
has no accountability as far as the matter of regularization of the 
applicants are concerned. The anxiety of the U.T Administration to 
preveni misapplication of funds granted to the Village/District 
Panchayat for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate. 

21. The above decision was confirmed by a Division Bench of the High 

Court in O.P.No.28776/2001. Still later, OA No.1008/1997 and OA 

No.571/1998 were also dismissed by a common order following the 

decision mentioned supra. This order was also confirmed by the High 

Court in O.P.No,35164/2001. 



After referring to the above orders, the I)ivision Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"In view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary Status & RegulUrizalion) Scheme 1993 and prescribe it 
prospectively to the Panchayats for granting temporar,v status to 
casual labourers. The direction given to the Panchayat not to effect 
any appointments till the Lakshadweep Administration frames 
Scheme, is illegal and do not Jll within the jurisdiction of the 
Tribunal. Further direction given to the Panchayat that no casual 
workers would be retrenched on the face of availability of work falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in OA 820 of200l stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual 	labourers. 	It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

Equations of power have changed after the last Panchayat elections. Some 

of the orders of appointments were cancelled by the successor Committee 

in office of these Panchayats. More importantly, fresh engagements are 

being 	made 	on 	political 	basis 	and 	some 	of 	the 

disengagements/retrenchments also have political colours. 

j 



25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March 7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification., issued in terms of Articles 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to "hire and fire," employees. Howver, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

cases, contends that once the Administration sanctions 'Grant-in-Aid', it is 

for the Panchayat to execute the various works like 	road 

construction/repair/maintenance, 	water ' supply, 	drainage, 	local 



development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after the introduction of the L•akshadweep Pachayats 

Regulations, 1994. The learned counsel has invited our attention to 

Article 234(g) and Article 40 of the Constitution of India in this context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled for 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State of Haryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that sOme of the applicants in OA 

394/2013 have been working. since 1994 while others have put in more 

than 4 years of service. 

The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all  these cases is that they may be al.lowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casual basis for a large number of years. it has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997. Quite a few of them have been working for 

periods ranging between 5 to 10 years. There are only very few who have 

been working for 2-3 ye:rs or less. Most of them are still continuing on the 

basis of interim orders passed in these cases. 
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30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regularselection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterina,y units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
Court/Tribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 

the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 41h  June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. 	These may 
include those who have been inducted with specific qualification 
of matriOulation/ITI and the like and also those who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as lTl, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Mahatma 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for short), but not those who come within (a) or (b) above. 

N 
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Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (ward wise//slandwise) may, be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to categon.v (a) or (b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a minimum of 100 days, which would enable'those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and hereagain, fter giving them a notice of two 
weeks before 'disengagement. 

In respect of (c), if the scheme under which the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a condition Only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicaht in CA No;. 
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten 
years of service or with specific qualification such as matricUlation or 
the like (here stated to be lTl), he shall be re-engaged before the 
next date of ,  hearing and confirmation given on the next date of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sught to be disengaged. Understandably, all these 

employees who faced the threat of disengagement have approached this 

Tribunal and those Original Applications are also included in this bunch of 

cases. It appears that the Administration has also sought to rely on the 
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judgment of the Division Bench of the Kerala High Court in O.P.(CAT) 

No.133/2012 and No.606/2012, contending, inter-afla, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

32. The short question that arises for our consideration is whether the 

applicants are entitled to get their services regIarized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged againsj any sanctioned posts or that they were so 

engaged after undergoing regular selection prOcess. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity of job 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

However, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularizedlt has 

been re3eatedly held by the Apex Court that there.is  no room for any 

sympathy for such casual labourers even if they have continued in service 

for a large number of years. 

33. But, in our view, the Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 

for more than a decade or two. Similarly, the plight of those ernployee . s 

who have been working On casual basis for the last 5 to 10 years is also 

equally. pitiable. These employees, in our view, are entitled to get the 
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benefit of relaxation in age and other essential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Administration that the entire process of engagement of employees on csual 

basis (if it becomes extrémely essential and unavoidable) is streamlined so 

as to avoid unnecessry legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shall address the issue relating to all these: employees, who have been toiling 

for years together on casual. 'basis, with utmost compassion, and give them 

the benefit of relaxation in age, educational qualifications etc. while making 

regular recruitment. 	 . 	. 

Original Application Nos. 212, 266, 268, 299 1  325, 347, 354, 366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, dismissed. 

The interim ordejs in force as on today shail remain extended till 
April4,2014. 
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